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Annexure-I 

Consolidated Status Report of NMCG on the Quarterly Progress Report Submitted by the States (As on June 2020) 

No. State Targets to be 

achieved as per 

orders dated 

10.12.2015, 13.07 

2017 and 22.08.2019 

with timelines 

Targets achieved and 

reasons for delay in 

compliance 

Targets not achieved and the 

revised timelines proposed 

Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

1. Uttarakhand (i) Prevention of 

discharge of untreated 

industrial waste and 

sewage in the River 

Ganga and its 

tributaries, including 

tapping of drains and 

bio-remediation, as 

applicable; 

Tapping of drains 

In the sanctioned 19 

sewerage infrastructure 

projects on main stem of 

Ganga), 61 drains were 

proposed to be intercepted 

and diverted. Of which, 

51 drains have so far been 

intercepted.   

 

 

 

 

Compliance monitoring 

of the industries 

During the year 2019-20 

(as on 31.03.2020), 54 

Grossly Polluting 

Industries (GPIs) located 

along the main stem of 

Tapping of drains 

Status of interception of remaining 

10 drains as follows: 

● 1 drain intercepted and diverted 

to STP. 

● 1 drain proposed to be 

intercepted by June 20. 

● 06 drains proposed to be 

intercepted by December 2020. 

● 02 drains by March 2021. 

 

Tapping/ Treatment of 

drains 

In compliance to Hon’ble 

NGT’s order dated 

22.08.2019, 9 drains of the 

19 projects, which are likely 

to be intercepted and 

diverted after December 

2019 have been identified 

and provided with bio-

remediation facilities. 

 

Bio remediation of 6 drains 

are in progress and rest 4 

drains does not required 

intervention as water quality 

has improved due to 

lockdown and no pilgrims 

due to Covid-19 pandemic. 

Bio-remediation 

States have been directed to 

take up bio-remediation of 

drains from State funds in a 

meeting held under 

Chairmanship of Director 

General, NMCG dated 

12.9.2019.  It was explained by 

NMCG that morphology and 

flow regime of drains may be 

technically examined to make 

assessment about their slopes 

and quantity of flows such that 

it facilitates retention which is 

essential for effective bio-

remediation using culture of 

micro-organisms.  It was 

emphasized that these aspects 

may be evaluated before 

undertaking these projects. 



38 

 

38 

 

Consolidated Status Report of NMCG on the Quarterly Progress Report Submitted by the States (As on June 2020) 

No. State Targets to be 

achieved as per 

orders dated 

10.12.2015, 13.07 

2017 and 22.08.2019 

with timelines 

Targets achieved and 

reasons for delay in 

compliance 

Targets not achieved and the 

revised timelines proposed 

Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

river Ganga have been 

inspected by UEPPCB. 

Out of 54 units, 02 were 

found closed and 52 were 

found complying. 

Further remarks on efficacy of 

bio-remediation and status are 

given in para 5.1of 

2ndQuarterly Report of NMCG. 

 

  (ii) Installation of 

STPs, CETPs, and 

making existing 

CETPs functional and 

enhance the capacities, 

so assessed and 

monitoring of the 

standards before 

discharge of water into 

Ganga River; 

STP projects 

Out of 19 sewerage 

infrastructure projects 

sanctioned during 2017-

19 under Namami Gange 

Program, 13 Projects have 

been completed.   

 

Out of 32 STPs with 

131.89 MLD treatment 

capacity, 27 STPs with 

treatment capacity of 

127.745 MLD are 

functional. 

 

 

 

STP projects 

1. Work stopped due to Covid-19 

pandemic and nationwide 

lockdown. 

2. Status of remaining 6 sewerage 

infrastructure projects are as 

follows: 

● 2 Projects (Rishikesh and Muni-

Ki-Reti) are scheduled to be 

completed by July, 2020  

● 2 Projects (Rudraprayag and 

Gopeshwar) by December, 2020. 

● One Project related to 

construction of 2 STPs at 

Joshimath of which 1(1.08 MLD 

STP) has already been completed 

in June, 2019 has delayed force 

STP projects 

● Bio-remediation facility 

has been provided on the 

drains. 

 

● For delay in project 

execution, liquidated 

damages (LD) have been 

imposed on the 

contractors. 

 

● Disciplinary action is 

being taken against the 

officers found prima-

facie guilty of not 

discharging their duty 

diligently. So far, adverse 

STP projects 

Projects are regularly 

monitored by NMCG at the 

highest level to ensure that 

completion timelines are 

invariably met and shortfalls, if 

any, are duly reported.  NMCG 

ensures that technical hand-

holding, assistance prior to 

grounding of project and 

during implementation is also 

provided by field monitoring 

and supervision visits of 

PMCs. 

 

All the projects will be meeting 

the timelines given by Hon’ble 
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No. State Targets to be 

achieved as per 

orders dated 

10.12.2015, 13.07 

2017 and 22.08.2019 

with timelines 

Targets achieved and 

reasons for delay in 

compliance 

Targets not achieved and the 

revised timelines proposed 

Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

majeure as the work at the other 

STP (2.70 MLD) site had to be 

stopped on account of sudden 

landslide. The STP site has been 

now relocated to a new site by 

purchasing private land, where 

work has again stopped by BRO 

and is scheduled for completion 

by Mar, 2021. 

 

3. One project of I&D and STP at 

Srikot which was sanctioned on 

08.03.2019 and work thereof had 

not commenced on the date of last 

order i.e. 22.08.2019. Under this 

project, 02 drains are to be 

intercepted and 02 STPs are to be 

constructed. The work has 

commenced on 25.11.2019 and 

will be completed by December, 

2020. 

 

entry against 01 

Superintending Engineer, 

warning to 1 Project 

manager and 03 Assistant 

Project Engineers and 

Show Cause Notices to 

06 other officers have 

been issued and 

appropriate action is 

being taken as per rules. 

 

 

Bio-remediation facility has 

been provided on the drains. 

 

Tribunal except one at 

Joshimath, which got delayed 

due to reasons beyond control.  

Efforts made by State to 

complete the works have been 

duly recorded by them. 
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No. State Targets to be 

achieved as per 

orders dated 

10.12.2015, 13.07 

2017 and 22.08.2019 

with timelines 

Targets achieved and 

reasons for delay in 

compliance 

Targets not achieved and the 

revised timelines proposed 

Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

CETP Projects 

● All the three CETPs in 

Uttarakhand (situated at 

IIE Haridwar, IIE 

Pantnagar, Eldeco 

SIDCUL Industrial 

Park Limited, Sitarganj) 

are operational and 

performing well.  

● Treated effluent is 

conforming to the 

norms laid down by 

MoEF&CC for inland 

water discharge. 

● All operational 

industrial units in 

ESIPL Sitarganj are 

connected with CETP. 

● In IIE Pantnagar, out of 

499 industries, 254 

industries were not-

connected with CETP 

CETP Projects 

● In Industrial Estate Haridwar, out 

of 531 Industries only 20 

Industries are not connected with 

CETP due to non-availability of 

conveyance System. This work 

has already been sanctioned in 

December 2018 and the work is 

under progress by 

UttarakhandPayjal Nigam which 

is expected to be completed by 

October, 2020. With this work 

all industries will have 

connectivity to CETP, except 

M/s Hero Motors which has its 

own ETP. 

 

In IIE Pantnagar, the work for 

connecting remaining 193 

industries, has already been 

sanctioned by SIIDCUL in 

October 2019 and the work is 

All the three CETPs presently 

conforming to environmental 

norms for inland water 

discharge.  Besides, providing 

connectivity of remaining 254 

industrial units to CETP, 

Pantnagar for which works are 

underway by UttrakhandPeyjal 

Nigam, these industrial units 

have been reported to have 

their own functional ETPs to 

conform to environmental 

norms for discharge of 

industrial effluents. 
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No. State Targets to be 

achieved as per 

orders dated 

10.12.2015, 13.07 

2017 and 22.08.2019 

with timelines 

Targets achieved and 

reasons for delay in 

compliance 

Targets not achieved and the 

revised timelines proposed 

Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

because of non-

availability of 

conveyance System. 

Although they were 

having their own 

treatment system. Now, 

out of these 254 

industries, 61 industries 

have been connected to 

CETP by laying sewer 

line. 

under progress by 

UttarakhandPayjal Nigam which 

is expected to be completed by 

January, 2021 as the work was 

hampered due to nationwide 

lockdown due to Covid-19 

pandemic. With this work all 

industries will have connectivity 

to CETP. 

  (iii) Installation of 

Continuous Emission 

Monitoring System 

(CEMS) at appropriate 

locations and Online 

Monitoring System 

(OMS); 

For real time monitoring, 

the online continuous 

monitoring system has 

been installed at all the 

three CETPs. State PCB is 

also regularly monitoring 

their performance. 

  OCEMS 

51 GPIs in Uttarakhand have 

installed Online Continuous 

Effluent Monitoring System 

(OCEMS) and are connected to 

CPCB server. SMS alert 

system for non-compliant units 

is operational and details are 

shared with CPCB/ SPCB 

/Industry /Local 
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No. State Targets to be 

achieved as per 

orders dated 

10.12.2015, 13.07 

2017 and 22.08.2019 

with timelines 

Targets achieved and 

reasons for delay in 

compliance 

Targets not achieved and the 

revised timelines proposed 

Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

Administration (DM Office). 

  iv) Usage of treated 

waste water, sludge 

manure and setting up 

of bio-digesters and 

septage management; 

Use of treated water 

Treated water from the 

existing 45 MLD STP at 

Hardiwar is being used for 

irrigation.  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Use of treated water 

● One canal is under-construction 

for carrying treated water of the 

68 MLD STP at Haridwar to the 

irrigation land and is expected to 

be completed by July 2020. 

● Canals for carrying treated water 

of STPs at Sarai and Rishikesh to 

the irrigation land are also under 

sanctioning stage from Irrigation 

Department. Timeline for 

completion is 18 months from 

date of sanctioning. 

● Treated water from 5 MLD STP 

at Muni Ki Reti, Forest 

department agrees to use for 

forest development.  

 

 Use of treated water 

 It was reported in the 

Action Plan submitted by 

State, that for reuse of 

treated effluent from 

existing 18 MLD STP at 

JagjeetpurHaridwar, a 

distribution network of 

3.97 km already exists, by 

which ~ 1MLD treated 

effluent is being reused for 

irrigation purposes. 

 90 MLD treated water from 

STP Jagjeetpur, Haridwaris 

to be used for agriculture 

purposes. Project consists 

of 10 km canal to irrigate 

616 hectare of land. Project 

execution has been 

reported to be underway.  

 17.61 MLD treated water 
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No. State Targets to be 

achieved as per 

orders dated 

10.12.2015, 13.07 

2017 and 22.08.2019 

with timelines 

Targets achieved and 

reasons for delay in 

compliance 

Targets not achieved and the 

revised timelines proposed 

Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

 

 

 

 

 

Sludge Management 

The digested sludge from 

the STPs are being 

distributed free of cost to 

the farmers as well as the 

departments such as 

Forest, Horticulture etc to 

use it as manure. Against 

the production of 24911 

cubic meters sludge 

manure so far, 23177 

cubic meters sludge 

manure has been 

distributed to the farmers 

and other state 

departments free of cost. 

Characteristics of sludge 

from STP Sarai, Haridwar 

is to beused for agriculture 

purposes.Project consists of 

8 km main canal to irrigate 

480 hectare of land. 

 

Sludge Management:  Due 

to high moisture content and 

low density (organic 

sludge), it becomes 

challenging to handle large 

volumes of sludge. Also, in 

situations where effluent 

generated from unorganized 

small/medium scale 

industries get mixed with 

sewage in large volumes, 

the resulting sludge after 

treatment cannot be used as 

manure due to presence of 

heavy metal ions and other 

hazardous contaminates. 

New technologies are 

coming up in the market 
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No. State Targets to be 

achieved as per 

orders dated 

10.12.2015, 13.07 

2017 and 22.08.2019 

with timelines 

Targets achieved and 

reasons for delay in 

compliance 

Targets not achieved and the 

revised timelines proposed 

Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

are also being analyzed 

regularly to ensure its 

applicability for use in 

agriculture and the 

consumers are also being 

made aware of these 

analysis by displaying 

such information at site. 

Sludge generation register 

is being maintained at all 

STPs. 

 

 

such as destruction of the 

dried sludge by incinerating 

it using a part of dried 

sludge as fuel (owing to its 

high calorific value). This 

reduces sludge volume by 

up to 80-90%. Widely 

adopted technologies for 

sludge processing are: 

 Thermal Sludge Drying 

 Production of crude oil 

and other products 

 Solar Sludge drying 

 Composting 

These have been circulated by 

NMCG amongst States for 

appropriate adoption vide its 

letter dated 8.11.2019.  State 

may make necessary 

interventions in their projects 

for management of sludge 

being generated in larger STP 

plants viz., Jagjeetpur and 



45 

 

45 

 

Consolidated Status Report of NMCG on the Quarterly Progress Report Submitted by the States (As on June 2020) 

No. State Targets to be 
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10.12.2015, 13.07 
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Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

Sarai (Haridwar), Lakadghat 

and Muni-ki-Reti at Rishikesh 

for safe environmental 

disposal. 

  (v)Preventing dumping 

of waste and scientific 

waste management 

including bio-medical 

wastes, plastic wastes 

and decentralizing 

waste processing, 

including waste 

generated from hotels, 

ashrams, etc.; 

Status of Biomedical 

Waste Management 

● UEPPCB has re-

inventoried 2312 Health 

Care Facilities (HCF). 

As on 31.03.2020, out 

of 2312 HCFs, 1233 

HCFs have applied for 

getting authorization 

and the same have been 

issued to 955 HCFs. 

● On 31-05-2019, State 

Government has 

authorized the Chief 

Medical Officer of each 

District besides 

UEPPCB, to impose 

environment 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 Status of Biomedical Waste 

Management 

 

Bio-medical waste 

management including 

Common Bio-Medical Based 

Treatment Facilities 

(CBMWTF) is being 

monitored by CPCB and state 

PCB. 
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with timelines 
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for violation of timelines or 

non-achieving of targets 
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compensation of Rs. 

50,000/ against the non-

complying HCFs.  

● Both the Common Bio-

Medical Based 

Treatment Facilities 

(CBMWTF) have been 

directed to obtain 

Environmental 

compensation by 

UEPPCB. 

● Government of 

Uttarakhand has also 

constituted State Level 

Advisory Committee 

under the Chairmanship 

of Secretary, Health and 

District Level 

Monitoring Committee 

under the Chairmanship 

of District Magistrate. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



47 

 

47 

 

Consolidated Status Report of NMCG on the Quarterly Progress Report Submitted by the States (As on June 2020) 

No. State Targets to be 

achieved as per 

orders dated 
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Targets not achieved and the 
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Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

Status of Solid Waste 

Management 

● Urban Development 

Department has 

prepared and submitted 

the 'State Action Plan 

2017' for the 

management of solid 

waste in entire State.  

● 'State Policy and Solid 

Waste Management 

Strategy, 2018' has also 

been promulgated vide 

Office Order dated 

01.01.2019. 

● ‘The Anti Littering and 

Anti Spitting Act, 2016' 

has been promulgated 

with a provision of 

fine/penalty of Rs 200 

to 5000 and/or six 

months imprisonment. 

Status of Solid Waste 

Management 

● Source segregation has been 

started in 600 (51.30%) wards 

and remaining is targeted up to 

April, 2020. 

● Out of total 90 Urban Local 

Bodies (hereinafter ULBs) in the 

state, 68 ULBs have identified 

and procured the land under 

cluster/ standalone approach, for 

SWM treatment and disposal 

site. Against balance of 22, 5 

ULBs have managed land on rent 

for SWM purpose, rest 17 have 

identified and process initiated 

for land transfer. 

● 'Plastic to fuel' option is being 

explored and land has been 

identified in Dehradun and 

Haridwar. RFP is being 

prepared.  

 

Ghat cleaning activities have 

been undertaken under 

NamamiGangeprogramme at 

72 ghatsin Haridwar.  Solid 

waste which gets collected is 

transported to sanitary land fill 

site and thus prevented from 

being washed into the river. 



48 

 

48 

 

Consolidated Status Report of NMCG on the Quarterly Progress Report Submitted by the States (As on June 2020) 

No. State Targets to be 

achieved as per 

orders dated 

10.12.2015, 13.07 

2017 and 22.08.2019 

with timelines 

Targets achieved and 

reasons for delay in 

compliance 

Targets not achieved and the 

revised timelines proposed 

Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

● Out of 1170 wards in 

the state, door to door 

collection of waste is 

being done in all 1170 

(100%) wards.  

● Source segregation has 

been started in 600 

(51.30%) wards. 

 

Status of Plastic Waste 

Management 

● 26 nos. 'Plastic 

Compactors' are 

already installed and 

income of more than 

Rs. 92.6 Lacs already 

generated through the 

sale of such recyclable 

plastic. 

● Funds for 'Plastic 

Compactors' already 

● For disposal of Municipal Solid 

Waste/ RDF (Refused Derived 

Fuel), Waste to Energy Policy, 

2019 has been notified. RFP is 

prepared and is under 

examination. 
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released to 17 more 

ULBs tender process is 

underway. 

● 'Plastic Processing 

Plant' is functional at 

Haldwani and making 

it into plastic pieces 

(granules) for making 

of roads, plastic pipes 

etc. 

 

 

  (vi) Floodplains 

identification and zone 

demarcation with 

restrictions against any 

development/ 

construction/ 

encroachment; 

Floodplain Zoning 

● Flood Plain Zone 

notified in two stretches 

namely;  

(a) 10 Km reach of river 

Bhagirathi in District 

Uttarkashi, from 

Gangotri to 

BadethiChungi 

Floodplain Zoning 

● Preparation of flood plain-map 

and subsequent notifications in 

respect of the 6 stretches is likely 

to be completed by September, 

2020. 

● As per updated progress 

approximately 80% work of 

flood plain zoning has been 

 Details have been provided 

under para 5.4 of 2nd Quarterly 

Report of NMCG. 
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(b) 50 Km reach of river 

Ganga in District 

Haridwar, from Chandi 

bridge to Kalsiya (UP 

Border). 

● Survey and 

Hydrological study 

work in other 6 

stretches namely  

(1)Gangotri to 

Devprayag, (2) 

Bhilangana river,  

(3) Badrinath to 

Devparyag, (4) 

Mandakani River,  

(5) Devparyag to 

Rishikesh (6) 

Rishikeshto Bhimgoda 

barrage has been 

completed.  

 

completed. 

● In District Uttarkashi, 06 Nos 

encroachers have been identified 

in flood plain notified area and 

the process for removal of these 

encroachment has been initiated 

as per the provisions of 

Uttarakhand Flood Plain Zoning 

Act, 2012. 

● In District Haridwar, 13 Nos 

encroaches have been identified 

in the flood plain notified area 

and the process for removal of 

these encroachment has been 

initiated as per the above said 

Act. 
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  (vii) Maintenance of 

E-flow as notified by 

Ministry of water 

Resources 

E-flow 

● Government of 

Uttarakhand vide order 

dated 05-06-2018 had 

directed all the hydro 

projects developers in 

the state of Uttarakhand 

to release minimum e-

flow of 15% of the 

average lean season 

flow of that river from 

their projects and 

Uttarakhand Jal 

Vidhyut Nigam limited 

(UJVNL) is the 

monitoring agency for 

compliance of e-flow 

arrangements in the 

State of Uttarakhand. 

● UJVNL and various 

other Hydro project 

developers in the State 

E-flow 

● NHPC is not releasing e-flow 

from their project due to 

technical issues.  

● Further NHPC vide letter dated 

23.10.2019 has requested 

Government of Uttarakhand to 

take up the issue with Ministry 

of Environmental and Climate 

Change, for prospective 

applicability of the judgement of 

Hon'ble NGT dated 09-08-2017 

for maintaining minimum e-

flow.  

● In response to the request of 

NHPC, UJVNL has formed 

committees for technical 

examination towards release of 

e-flow as per order dated 05-06-

2018 of Government of 

Uttarakhand from Dhauliganga 

(280 W) and Tanakpur (120 

 Details have separately been 

provided under section 5.3 of 

of 2nd Quarterly Report of 

NMCG. 
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of Uttarakhand are 

maintaining e-flow as 

per the norms except 

NHPC. 

 

MW) operational projects of 

NHPC. 

 

  (viii) Other directions 

including displaying 

water quality data in 

public domain and at 

prominent places, 

development of bio-

diversity parks, 

prohibition of river bed 

mining, collection of 

environmental 

compensation from 

violators and 

involvement of society 

including religious, 

charitable, social and 

educational institutions 

Installation of STPs by 

HEPs 

There are 21-Hydro 

Electric Projects (HEPs), 

out of which only 6-HEPs 

are above 25 MW 

capacity and required 

sewage treatment system 

for treatment and disposal 

of sewage. All these 6-

HEPs have installed STPs 

of appropriate capacities 

for treatment and disposal 

of waste water. 

 

Water Quality 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Water Quality Monitoring 
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for preventing and 

remedying pollution of 

River Ganga. 

Monitoring  

The Monitoring of water 

quality of river Ganga and 

its tributaries are being 

undertaken at 29 places. 

UEPPCB and 

UttarakhandPeyjal Nigam 

has installed real time 

water quality monitoring 

stations at Hari kiPauri 

and VIP Ghat, 

respectively at Haridwar. 

Water Quality of River 

Ganga indicate that upto 

Rishikesh is “A” class and 

after Rishikesh to 

downstream of Haridwar 

is “B” Class which is fit 

for outdoor bathing. 

 

Prohibition of River Bed 

Mining 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Prohibition of River Bed Mining 

● In order to prevent illegal mining, 

The Dissolved Oxygen which 

is indicator of the health of the 

river is well above the bathing 

criteria of 5 mg/l through the 

entire stretch of river Ganga 

and sufficient to support the 

aquatic life and healthy 

ecosystem of the river. River is 

meeting the BOD criteria of 3 

mg/l and Faecal coliform 

criteria of 2500 MPN/100 ml in 

upper stretch of river Ganga in 

Uttarakhand.  In the upper 

stretch of river Ganga, in 

Uttarakhand, the river water 

quality generally also meets the 

bathing water quality criteria 

and river is relatively clean. 

Already acceptable water 

quality improved in upper 

reaches of Ganga and has been 

found to be of Category-A by 

recent assessment done by IIT 

Roorkee. 
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● River Bed Mining in 

the State of Uttarakhand 

is carried out in highly 

regulated and scientific 

manner as per the 

provisions of State 

Mining Policy and 

Uttarakhand Mining 

Mineral Rules, 2001 

(Amended from time to 

time). 

● The State Mining 

Policy and Rules does 

not permit use of 

machines i.e. 

JCB,Poclain etc. for 

excavation of River 

Bed Material. Also, no 

suction pumps are 

permitted for river bed 

mining. 

● Further, as per the 

illegal storage and illegal 

transportation, the State 

Government has proposed to 

establish District Anti-Illegal 

Mining Force in each District of 

the State in which the personnel 

shall be kept on deputation from 

the Police Department.  

● The Government is also planning 

to enforce use of a vehicle 

tracking system on all the 

vehicles involved in 

transportation of minerals, so that 

the real time movement of 

vehicles can be tracked. 
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existing mining policy 

2016, mining activities 

are not permitted from 

30th June onwards up 

to 30th September 

during the Monsoon 

season and also mining 

is prohibited from 

sunset to sunrise. 

● At District level, an 

Anti-Mining Cell 

comprising of officials 

from Revenue 

Department, Mining 

Department, Forest 

Department and Police 

Department is 

constituted for 

checking illegal 

mining, illegal storage 

and illegal 

transportation. 
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● To transport mineral 

from one place to 

another place a transit 

pass (rawana) is 

mandatory as per the 

relevant Rules.  

● At every mine's entry 

and exit gate 

installation of CCTV 

camera and weigh 

bridges at entry gate 

have been made 

compulsory. 

 

Bio-diversity Parks 

● Bio-diversity Zone has 

been created in 25 

hectare area of 

JhilmilJheel Wetland 

Conservation Reserve 

Rasiyabad of Haridwar 

forest division.  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Biodiversity Parks 

Under the Action Plan 7651 Ha 

area has been planted for 2019-2. 

Efforts are being made to develop 

more Ganga Vatikas under 

NamamiGange Program. 
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● Records of plants, 

animal and birds 

inhabiting the area are 

being maintained.  

● For making awareness 

about conservation of 

natural ecosystem on 

the banks of river 

Ganga, 6 Ganga Vatika/ 

Eco Parks has been 

developed in Haridwar, 

Rishikesh, Uttarkashi, 

Kunaun (under 

RajajiNational Park), 

and Lachhiwala 

(Dehradun) and 

SiddhabaliKotdwar 

with total area of 13.25 

ha. 

 

IEC activities  
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Forest Department of 

Uttarakhand is 

continuously organizing 

awareness programs, 

events and campaign 

among public specially 

youths & school children 

regarding the need, 

importance and way of 

keeping Ganga clean 

through various activities. 

PMU office Forestry 

Interventions for Ganga is 

also contentiously 

organizing program on 

specific occasions eg. 

Ganga 

VriksharopanShaptah, 

Ganga Divas, World 

Environment Day, 

International Biodiversity 

Day etc. under 
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NamamiGange Program. 

Total 57,925 plants has 

been planted during 

Ganga 

VriksharopanShaptah. 

 

Environment 

Compensation(EC) 

● Board has also recovered 

Rs 73.76 Lakhs as an 

amount of Environment 

Compensation from the 

defaulting industries. 

● Directions under the 

Water (Prevention and 

Control of Pollution) 

Act, 1974 was issued on 

25.01.2019 to 01 hotels 

discharging untreated 

waste into the river. As 

on date, 04 hotels have 

complied. 
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● Rs 14.00 Lakh has been 

collected as EC from 

defaulting 50 Health 

Care Facilities. 

● Apart from EC UEPPCB 

has also filed complaint 

against 4 HCF and 1 

CBWTF, before the 

Designated Court to take 

action under section 15 

of the Environment 

(Protection)  Act ,1986. 

● Till date, ULBs have 

collected Rs. 110.53 

Lakh as penalties from 

plastic users/ violators.   

● Till now, Rs. 24.07 Lakh 

fine has been recovered 

from violators against 

littering. 

● In the financial Year 

2018-19, in District 
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Haridwar 1333 cases of 

illegal transportation/ 

illegal mining or 

storages have been 

reported and a sum of 

Rs. 3.91 crore has been 

recovered as penalty. 

During this financial 

year (Upto April 2020) 

in District Haridwar 

1371 cases of illegal 

transportation/illegal 

mining or storages have 

been reported and a sum 

of Rs. 3.50 crore has 

been recovered as 

penalty. 

● State Program 

Management Group UK, 

has issued notices to 62 

Households in 

Deveprayag town which 
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were found directly 

discharging untreated 

sewage into the River 

Ganga at Devprayag 

town. 

Others 

● To avoid pollution of 

rivers, State 

Government has issued 

separate guidelines for 

rafting under the River 

Rafting/ Kayaking 

Rules (Amendment 

2018) 
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2. Uttar 

Pradesh 

(i) Prevention of 

discharge of untreated 

industrial waste and 

sewage in the River 

Ganga and its 

tributaries, including 

tapping of drains and 

bio-remediation, as 

applicable; 

Bio-remediation of 

drains 

With regard to 

undertaking interim 

remedial measures for 

treatment of drains till 

permanent infrastructure 

is in place for control of 

pollution, the State has 

prepared DPR amounting 

Rs. 1796.00 Crores for 

treatment of 459 drains 

meeting river Ganga and 

its 10 tributaries namely 

Yamuna, Rapti, Gomti, 

Sai, Kali, Hindon, Saryu, 

Pandu, Varuna and 

Ramganga. 

 

Tapping of drains 

 Segment-B, Phase-I, 

Biinor to Kanpur 

Bio-remediation of drains 

State ULBs have been asked by 

Urban Development Department of 

UP to take up treatment of drains 

till permanent infrastructure for 

sewage treatment is created vide 

letter dated 3.2.2020. 

 

 

 

 

 

 

 

 

 

 

 

 

Tapping of drains 

 Segment-B, Phase-I, Biinor to 

Kanpur 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Tapping/ Treatment of 

drains 

 

Bio-remediation 

States have been directed to 

take up bio-remediation of 

drains from State funds in a 

meeting held under 

Chairmanship of Director 

General, NMCG dated 

12.9.2019.  It was explained by 

NMCG that morphology and 

flow regime of drains may be 

technically examined to make 

assessment about their slopes 

and quantity of flows such that 

it facilitates retention which is 

essential for effective bio-

remediation using culture of 

micro-organisms.  It was 

emphasized that these aspects 

may be evaluated before 

undertaking these projects. 

Further remarks on efficacy of 

bio-remediation and status are 
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Out of 86 drains, 27 

drains are tapped and 10 

nos of drains require no 

intervention due to low 

sewage load. 

49 drains proposed to be 

tapped under various 

ongoing projects. 

 

 

 

 

 

 

 

 

 

 

 

 

 

Status of interception of remaining 

49 drains as follows: 

● 11 drain proposed to be 

intercepted and diverted to STP 

by Sep 2020. 

● 13 drain proposed to be 

intercepted and diverted to STP 

by June 2021. 

● 01 drain proposed to be 

intercepted and diverted to STP 

by Jan 2022. 

● 04 drain proposed to be 

intercepted and diverted to STP 

by Mar 2022. 

● 15 drains – Projects have been 

sanctioned with the timeline of 

24 months from start of the 

projects. 

● 5 drains – DPR under 

preparation with the timeline of 

 Segment-B, Phase-I, 

Biinor to Kanpur 

 

a. For 29 drains under 

ongoing projects, 

minimum timeline is to 

be adhered. Every efforts 

are being made to 

minimise the timeline. 

b. 15 drains are to be 

covered in sanctioned 

schemes; the timeline 

mentioned as usual is 24 

months from date of 

LOA. Every efforts will 

be made to minimise the 

timeline 

c. After sanction of   

projects,  24 months  will  

be required for 

completion of projects. 

given in para 5.1of 

2ndQuarterly Report of NMCG. 
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 Phase-II, Kanpur to 

UP Border 

 

Out of 215 drains, 82 

drains are tapped and 14 

nos of drains require no 

intervention due to low 

sewage load. 

119 drains proposed to be 

tapped under various 

ongoing projects. 

 

 

 

 

 

 

 

24 months from start of the 

projects. 

 

 Phase-II, Kanpur to UP 

Border 

 

Status of interception of remaining 

119 drains as follows: 

● 34 drain proposed to be 

intercepted and diverted to STP 

by Dec 2020. 

● 12 drain proposed to be 

intercepted and diverted to STP 

by Sep 2021. 

● 42 drains – Projects have been 

sanctioned with the timeline of 

24 months from start of the 

projects. 

● 31 drains – DPR under 

preparation with the timeline of 

24 months from start of the 

 

 

 

 Phase-II, Kanpur to UP 

Border 

 

a. For 46 drains under 

ongoing projects, minimum 

timeline is to be adhered. 

Every efforts are being made 

to minimise the timeline. 

 

b. 42 drains are to be 

covered in sanctioned 

schemes, the timeline 

mentioned as usual is 24 

months from date of LOA. 

Every efforts will be made to 

minimise the timeline. 
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Compliance monitoring 

of the industries 

During December 2019 to 

April 2020, 75 GPls were 

found defaulting out of 

total 1533 GPIs total 

identified. 

U.P. Pollution Control 

Board has issued Show 

Cause Notices against 45 

GPls and closure orders 

against 4 GPls. 

projects. 

 

 

c. After sanction of projects, 

24 months will be required 

for completion of projects 

Compliance monitoring of 

the industries 

Environmental compensation 

of Rs. 361.74 Lakh has also 

been imposed against 

defaulting 65 GPls. 

 

 

 

 

 

 

Compliance monitoring of 

the industries 

Compliance monitoring of 

GPIs located in Ganga Basin is 

carried out by CPCB under 

Namami Gange Program 

through Third Party 

Institutions (TPIs).  Details are 

given in Enclosure to this 

Annexure.  

  (ii) Installation of 

STPs, CETPs, and 

making existing 

CETPs functional  and 

enhance the capacities, 

so assessed and 

STP projects 

Out of 45 sewerage 

infrastructure projects 

sanctioned, 20 Projects 

STP projects 

20 sewerage projects are under 

progress while 05 projects are 

under tendering stage. 

 

STP projects 

U.P. Pollution Control Board 

is regularly monitoring the 

status of compliance of 

Sewage Treatment Plants 

(STPs) and Common 

STP projects 

However, projects are 

regularly monitored by NMCG 

at the highest level to ensure 

that completion timelines are 
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monitoring of the 

standards before 

discharge of water into 

Ganga River; 

have been completed. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

CETP Projects 

 20 MLD CETP at Jajmau 

Kanpur is under progress. 

Work awarded on Feb 2019. 

Completion under 24 months. 

 Upgradation of 6.5 MLD 

CETP at Mathura – Under 

tendering 

Effluent Treatment Plants 

(CETPs). 13 STPs have been 

found defaulting during 

December, 2019 to April, 

2020. 

 

Environmental 

Compensation of Rs. 295.53 

Lakhs have been issued 

against the operating 

agencies of the STPs. 

 

CETP Projects 

It is submitted that 01 CETP 

out of 07 CETPs in Uttar 

Pradesh has been found 

defaulting against which the 

notice for imposing 

Environmental 

Compensation of Rs. 40.2 

Lakhs has been issued. 

invariably met and shortfalls, if 

any, are duly reported.  NMCG 

ensures that technical hand-

holding, assistance prior to 

grounding of project and 

during implementation is also 

provided by field monitoring 

and supervision visits of 

PMCs. 
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 Upgradation of 4.5 MLD 

CETP at Banthar – Sanctioned 

and under tendering 

 Upgradation of 2.15 MLD 

CETP at Unnao – Sanctioned. 

 

  (iii) Installation of 

Continuous Emission 

Monitoring System 

(CEMS) at appropriate 

locations and Online 

Monitoring System 

(OMS); 

OCEMS 

As per the latest report 

942 GPls have installed 

OCEMS and 120 GPls 

have installed PTZ web 

Camera also. 

 

   

  iv) Usage of treated 

waste water, sludge 

manure and setting up 

of bio-digesters and 

septage management; 

Use of treated water 

The State has 104 STP 

with installed capacity of 

3200 MLD, against which 

the capacity utilization is 

2248 MLD which is 68%. 

Use of treated water & Septage 

management 

 

The Faecal and Septage Treatment 

Plant Projects have been 

implemented in Jhansi and Unnao 

 Usage of Treated water 

Treated waste water reuse in 

accordance to Ministry of 

Power notified Tariff 

Policy’2016 wherein treated 
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At present nearly 410 

MLD treated water is 

being used in agriculture, 

rest is going for 

augmentation of river 

flow.  

 

State is implementing 

projects of tertiary 

treatment and supply of 

treated water to Indian Oil 

Corporation Limited, 

Mathura and Panki Power 

Plant in Kanpur. 

The use of secondary 

treated water in 

agriculture is being done 

at Jajmau, Prayagraj, 

Varanasi etc. 

 

The State has 

and are under implementation in 

Chunar. 

The projects of septage 

management for Rs. 200 Crores 

have been approved and tendered in 

35 AMRUT towns namely 

1.Aligarh, 2.Shahjahanpur 3. 

Pilibhit, 4.Pt. DeenDayalUpadhaya 

Nagar, 5.Ayodhya, 6.Moradabad, 

7.Gonda, 8.Bahraich, 9.Hathras, 

10.Shikohabad , 11. Fatehpur,  

12.Akbarpur, 13. Deoria, 14.Baraut, 

15. Hapur, 16. Khurja, 17.Shamli, 

18. Basti, 19.Banda, 20. Jhansi, 21. 

Lalitpur, 22. Orai, 23. Farrukhabad, 

24.Hardoi, 25.Sitapur, 26.Amroha, 

27. Badaun,  

28. Chandausi,  29.Jaunpur, 30. 

MaunathBhanjar, 31.Azamgarh. 32. 

Muzaffarnagar  33. Rampur 

34.Mathura 35.Saharanpur. 

waste water from STPs located 

within 50km radius is to be 

facilitated by Power Plants for 

non-potable purposes.  Further 

limits of consumption have 

also been introduced wef 

December 2017 towards usage 

of water in Thermal power 

plants.Other regulations have 

also been introduced for this 

purpose. 

 

Sludge Management:  Due to 

high moisture content and low 

density (organic sludge), it 

becomes challenging to handle 

large volumes of sludge. Also, 

in situations where effluent 

generated from unorganized 
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promulgated the Septage 

Policy on 31.10.2019. 

 

 

 

 

 

 

 

 

 

The projects in 17 towns are under 

re-tendering.  

1. Gorakhpur 2. Etawh 3. Mirzapur 

4. Vindhyanchal 5. Firozabad 6. 

Mainpuri 7. Sultanpur 8. Ballia 9. 

Eta 10. Ghazipur 11. Ghaziabad 12. 

Lucknow 13. Kanpur 14. Agra 

15.Meerut 16. Varanasi 17. 

Prayagraj. 

 

small/medium scale industries 

get mixed with sewage in large 

volumes, the resulting sludge 

after treatment cannot be used 

as manure due to presence of 

heavy metal ions and other 

hazardous contaminates. New 

technologies are coming up in 

the market such as destruction 

of the dried sludge by 

incinerating it using a part of 

dried sludge as fuel (owing to 

its high calorific value). This 

reduces sludge volume by up 

to 80-90%. Widely adopted 

technologies for sludge 

processing are: 

 Thermal Sludge Drying 

 Production of crude oil 



71 

 

71 

 

Consolidated Status Report of NMCG on the Quarterly Progress Report Submitted by the States (As on June 2020) 

No. State Targets to be 

achieved as per 

orders dated 

10.12.2015, 13.07 

2017 and 22.08.2019 

with timelines 

Targets achieved and 

reasons for delay in 

compliance 

Targets not achieved and the 

revised timelines proposed 

Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

and other products 

 Solar Sludge drying 

 Composting 

These have been circulated by 

NMCG amongst States for 

appropriate adoption vide its 

letter dated 8.11.2019.  State 

may make necessary 

interventions in their projects 

for management of sludge 

being generated in larger STP 

plants for safe environmental 

disposal. 

  (v)Preventing dumping 

of waste and scientific 

waste management 

including bio-medical 

wastes, plastic wastes 

and decentralizing 

waste processing, 

Solid Waste 

Management 

With regard to sanitation 

in Ganga Towns, under 

Swachh Bharat Mission 

all 21 ULB's have been 

declared and certified 

Solid Waste Management 

 

Work for two plants of 140 TPD 

(Mirzapur- 100TPD; Ballia-

40TPD) had been awarded for 

construction. 

However due to dispute with 

 Ghat cleaning activities have 

been undertaken under 

Namami Gange programme at 

84 ghats in Varanasi, 20 in 

Kanpur, 19 in Bithoor, 27 in 

Mathura-Vrindavan, 21 in 

Prayagraj.  Solid waste which 
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including waste 

generated from hotels, 

ashrams, etc.; 

ODF Status. 12 ULBs 

have been certified ODF+ 

status, 5 ULBs have been 

certified ODF++. 

 

All ULBs have been 

doing door to door 

collection of waste. Total 

waste generation in 21 

towns is 3,275 TPD out of 

which the total capacity of 

mechanized processing 

2,650 TPD i.e. 81% is 

established in 4 major 

towns i.e. Kanpur, 

Varanasi, Prayagraj and 

Kannauj. 

 

 

 

 

concessionaire the work has been 

delayed and it is expected to 

resolve the dispute and complete 

these plants by March 2021.  

 

In addition, three windrows based 

mechanised plants (Farrukhabad/ 

Ghazipur/ Gangaghat - total 220 

TPD) has also been sanctioned and 

first tranche of funds Rs.12.00 Cr. 

(Rupees Crore) has been released 

for establishing the plants. It is 

expected to complete these plants 

by March 2021. This will enable 

mechanised processing plant 

capacity to be around 3,010 TPD 

i.e. 92% against total 3,275 TPD. 

 

Training and capacity building of 

all ULBs has been imparted to 

adopt decentralised processing 

gets collected is transported to 

sanitary land fill site and thus 

prevented from being washed 

into the river. 
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method for scientific treatment of 

waste and it is aimed that by 

December 2020 all smaller ULBs 

shall have proper decentralised 

processing capacity.  

Material Recovery Facility (MRF) 

has been sanctioned in every ULB 

for which the lands have been 

identified and construction work is 

under progress. 

 

Garbage from 38 out of 39 Garbage 

Vulnerable Points (GVPs) has been 

removed. In one site in Mirzapur it 

couldn't be removed as there is no 

approach road or path way to reach 

the point. Efforts are being made to 

eliminate the same at earliest.  

Total 46 numbers of open dumps as 

reported have been removed. 
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Plastic Waste 

Management 

The strict enforcement has 

been done for plastic ban 

in the State.  

The total quantity of 126 

Tons of banned plastic has 

been seized in the ULBs 

along the river Ganga and 

1.27 Crore of penalty has 

been imposed for 

violation of using banned 

plastic. 

 

There is no legacy waste site 

situated within 1 KM from the 

banks of river Ganga. For 

accumulated legacy waste in 

Prayagraj, Kanpur & Varanasi the 

work of bio-remediation of the 

legacy waste is under tendering. 

Due to Covid, work is hampered 

and expected to begin the workafter 

monsoon. 

 

 

  (vi) Floodplains 

identification and zone 

demarcation with 

Floodplain Zoning 

Study for demarcation of 

Floodplain Zoning 

● Budget provision has been made 

 Flood Plain Zoning  

Details are given under para 
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restrictions against any 

development/ 

construction/ 

encroachment; 

flood plain zone (FPZ) of 

River Ganga in Segment-

B, Phase-I and the field 

verification completed. 

in financial year 2020-21 for 

permanent demarcation of flood 

plain zone by fixing up stone 

pillars in Segment B Phase-I. It is 

further submitted that the 

Irrigation and Water Resources 

Department, UP has finalized 

tender for the works related to 

demarcation and fixing of 

boundary pillars of the flood 

plain zone in Segment 8 Phase-I. 

Due to Covid-19 pandemic, the 

works related to demarcation and 

fixing of boundary pillars of the 

flood plain zone will be started 

after the lockdown.  

● For Phase-II, identification of 

flood plain zone by Central 

Water Commission has been 

reported to be under process. 

5.4 of 2nd Quarterly report of 

NMCG. 
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  (vii) Maintenance of 

E-flow as notified by 

Ministry of water 

Resources 

E-flow 

● As per the report of 

Irrigation and Water 

Resources Department, 

Uttar Pradesh, 

receivedin UP Pollution 

Control Board on 

06.05.2020, the E-flow 

is maintained as per the 

provisions of the 

notification. 

 

 

  E-flow Assessment 

Details are given under para 

5.4 of 2nd Quarterly report of 

NMCG. 

 

  (viii) Other directions 

including displaying 

water quality data in 

public domain and at 

prominent places, 

Conservation of Ground 

water 

As per Ground Water 

Resource Estimation , 

2017, out of 820 blocks of 
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development of bio-

diversity parks, 

prohibition of river bed 

mining, collection of 

environmental 

compensation from 

violators and 

involvement of society 

including religious, 

charitable, social and 

educational institutions 

for preventing and 

remedying pollution of 

River Ganga. 

Uttar Pradesh : 

i. 82 blocks have been 

categorized as 'Over-

Exploited' 

(ground water 

extraction is >100%). 

 

ii. 47 as 'Critical'  

(ground water 

extraction is >90 

&<100%), 

 

iii. 151 as 'Semi- Critical' 

(ground water 

extraction is >70 

&<90%), and 

 

iv. 540 as 'Safe' 

(whereground water 

extraction is <70%). 
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v. Out of 10 Urban 

Agglomerates, 9 have 

been categorized as 

'Over-exploited' and 1 

as 'Critical'. 

 

Under “Rajya Bhoojal 

Sanrakshan Mission”, the 

progress of some major 

works upto April 2020 are 

given below: 

 

i. Check Dam – 2094/ 

3738 completed. 

ii. Pond Rejuvenation / 

Construction – 

26364/ 58554 

completed 

iii. Farm pond – 169730/ 

180615 completed 

iv. Distribution of Drip / 
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Sprinkler System – 

37086/107791 

completed. 

 

The minor irrigation 

Department has 

constructed 5884 Check 

Dams and 779 ponds and 

target for the current year 

2020-21 is construction of 

183 Check Dams and 116 

ponds. 

 

Afforestation and 

Biodiversity Parks  

In all total 22.59 Crore 

seedlings were planted in 

the State in 2019.  

Forest Survey of India, 

Dehradun has been 

assigned the task of 

 

 

 

 

 

 

 

 

 

 

 

 

 

Biodiversity Parks 

In July, 2020 the State has planned 

to plant 25 Crore seedlings and all 

preparation for planting of 

seedlings including raising of 

seedlings by the Department of 

Environment, Forest and Climate 

Change, Government of Uttar 

 

 

 

 

 

 

 

 

 

 

 

 

 

Biodiversity Parks 

NMCG has advised the State 

to prepare the proposals for 

setting up of bio-diversity 

parks in accordance to the 

guidelines prepared by CPCB 

in expert consultation with 

Prof CR Babu. 
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monitoring of the survival 

of the seedlings planted in 

the year 2019. 

 

Restoration of Water 

Bodies 

Currently the State has in 

all 07 wetlands notified as 

Ramsar sites of 

International Importance.  

The Environment, Forest 

and Climate Change 

Department, UP has 

identified 226 potential 

wetlands existing within 

10 km of the Ganga river 

and the projects has been 

sanctioned on 16.10.2019. 

Water Quality 

Monitoring  

U.P. Pollution Control 

Pradesh, is being undertaken. 

 

Also, the sites for development of 

Bio-diversity Park in 25 district in 

the main stem Ganga and in 02 

districts in Yamuna covering a total 

area of 3591.984 ha. The project 

proposal is under preparation.  

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Water Quality Monitoring:  

Dissolved Oxygen which is 

indicator of the health of the 

river is well above the bathing 

criteria of 5 mg/l through the 

entire stretch of river Ganga 
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Board is regularly 

monitoring the water 

quality of River Ganga at 

32 sampling points in 

Uttar Pradesh. The 

monitoring reports of 

water quality of river 

Ganga is being uploaded 

regularly on the UPPCB 

website www.uppcb.com.  

 

Prohibition of River Bed 

Mining 

District officers are 

ensuring strict adherence 

to rules and action is 

taken in cases of illegal 

mining, transportation and 

storage of minerals in 

order to check loss to the 

environment and public 

 

 

 

 

 

 

 

 

 

 

 

Prohibition of River Bed Mining 

 Under Integrated Mining 

Surveillance System, Vehicle 

Registration is under progress 

with 30100 registrations done so 

far. 

 

 150 weigh bridges installed in 

mining areas & integrated with 

and sufficient to support the 

aquatic life and healthy 

ecosystem of the river.  River 

is meeting the BOD criteria of 

3 mg/l and Faecal coliform 

criteria of 2500 MPN/100 ml 

in Uttar Pradesh upto Kannauj. 

Downstream of Kannuaj, the 

BOD values are only 

marginally high above the 

criteria limit in some of the 

towns and Faecal coliform 

remains an issue in many of 

the towns which will be 

eventually taken care after 

operation of ongoing sewerage 

projects and other regulatory 

measures. 

Based on manual Water 

Quality Monitoring, in the 

middle stretch of the river, the 
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exchequer. 

 

 No. of raids conducted 

– 34,689 

 No. of FIR Lodged – 

1417 

 No. of Complaint 

Lodged – 4362 

 Compounding Amount 

 (Rs. in Crore) – 122.05 

Cr 

 

Remediation of 

Chromium dump at 

Rania and Khanchanpur 

Village near Kanpur 

 

The Infrastructure & 

Industrial Development 

Department,U.P. has 

state command center. 

 

 Drone Monitoring of mines as 

per requirement. Installation of 

automated check gates under 

process in collaboration with 

nodal agency UPDESCO. 

 

 

 

 

 

Remediation of Chromium dump 

at Rania and Khanchanpur 

Village near Kanpur 

The work related to finalization of 

DPR, technical evaluation of DPR, 

bidding etc. got hampered due to 

lockdown in view of COVID-19 

pandemic. Therefore, the delay 

assessment of the water quality 

data at some of the important 

towns of Uttar Pradesh viz. 

Farrukhabad, Kanpur, 

Prayagraj and Varanasi reveals 

that water quality of river 

Ganga in terms of DO, BOD 

and Total coliform has 

improved in April and May 

viz., DO level increased from 

3.4 to 37.9 percent, BOD 

decreased from 13.8 to 28.6 

percent and Total coliform 

decreased from 9.6 to 50 

percent. During lockdown 

period the water quality of 

river Ganga at all the above 

locations has been found in 

Category 'B' i.e. useful for 

bathing purpose, as per the 

C.P.C.B notified criteria 
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nominated UP State 

Industrial Development 

Authority (UPSIDA) as 

nodal agency for the 

execution of work. 

The meetings of 

Technical Advisory 

Committee were held on 

20.03.2020and 

14.05.2020.The Technical 

Committee has 

approved the Bid 

Document presented by 

UPSIDA. 

The NIT has been 

published on 16.05.2020. 

State Government has 

transferred amount of 

Rs23.44 Crore to the 

ESCROW account on 

27.03.2020. 

caused owing to this is requested to 

be condoned. The work will be 

started as soon as the tenders are 

approved. 

 

"Designated best use of 

classification of surface 

water”.  Similar observations 

about improvement of water 

quality have also been arrived 

based on Real Time Water 

Quality Monitoring. 
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3. Bihar (i) Prevention of 

discharge of untreated 

industrial waste and 

sewage in the River 

Ganga and its 

tributaries, including 

tapping of drains and 

bio-remediation, as 

applicable; 

Screens of drains 

Out of 126 Nallas in the 

Ganga towns, 124 Nallas 

has been screened. Rest 2 

Nallas screening not 

required.  

 

Bio-remediation 

Bio-remediation works 

going on in Patna at 2 

drains namely 

Rajapura&DanapurCantt. 

Trial period has been 

completed. 

 

 

 

 

 

 

 

 

 

 

 

 

 

Bio-remediation 

Further, State has invited tenders 

for selection of agency for in-

situ treatment through bio-

remediation of drains joining 

River Ganga and its tributaries 

on 14.10.2019.  However, bids 

were cancelled due to receipt of 

single tender.  Proposal was re-

tendered on 4.12.2019 and was 

cancelled on 20.3.2020.  It has 

been re-tendered 3rd time on 

8.5.2020 and due for opening on 

  

 

 

 

 

 

 

Bio-remediation 

States have been directed to 

take up bio-remediation of 

drains from State funds in a 

meeting held under 

Chairmanship of Director 

General, NMCG dated 

12.9.2019.  It was explained by 

NMCG that morphology and 

flow regime of drains may be 

technically examined to make 

assessment about their slopes 

and quantity of flows such that 
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Compliance monitoring 

of the industries 

No information has been 

provided by State in 2nd 

Quarterly Report now 

submitted to NGT.   

 

2.6.2020.  

 

it facilitates retention which is 

essential for effective bio-

remediation using culture of 

micro-organisms.  It was 

emphasized that these aspects 

may be evaluated before 

undertaking these projects. 

Further remarks on efficacy of 

bio-remediation and status are 

given in para 5.1 of 2nd 

Quarterly Report of NMCG. 

 

Compliance monitoring of 

the industries 

Status of GPIs monitored by 

CPCB under NamamiGange 

Project is given in Enclosure to 

this Annexure. 

 

  (ii) Installation of 

STPs, CETPs, and 

making existing 

Status of STPs and 

completion timelines: 

2 projects have been 

Status of STPs and completion 

timelines: 

 

 Status of STPs and 

completion timelines: 

Projects are regularly 
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CETPs functional  and 

enhance the capacities, 

so assessed and 

monitoring of the 

standards before 

discharge of water into 

Ganga River; 

completed. 

i.eKarmalichak STP (37 

MLD) and Beur STP (43 

MLD). 

River Ganga 

● 18sewerage infrastructure 

projects are under various stages 

of implementation with 

completion timelines as below. 

i. Beur Sewerage Network – Dec 

2020,  

ii. Saidpur STP & Adjoining 

Network – June 2020 

iii. Saidpur Sewerage Network – 

December 2020 

iv. Karmalichak Sewerage 

Network – December 2020 

v. Pahari STP – November 2020  

vi. Pahari Zone-IV A (South) – 

December 2020  

vii. Pahari Zone V – December 

2020 

viii. Sultanganj – December 2020 

ix. Mokama – December 2020  

x. Sonepur – December 2020  

monitored by NMCG at the 

highest level to ensure that 

completion timelines are 

invariably met and shortfalls, if 

any, are duly reported.  NMCG 

ensures that technical hand-

holding, assistance prior to 

grounding of project and 

during implementation is also 

provided by field monitoring 

and supervision visits of 

PMCs. 

 

River Ganga 

 

i. Karmalichak STP –

Completed in November 

2019. Trial run in progress. 

ii. Beur STP – Completed. 

Trial run in progress. 

 

CA&FS studies are required to 
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xi. Barh – December 2020  

xii. Naugachhiya- December 2020 

xiii. Bakhtiyarpur – December 

2020 

xiv. Maner – December 2020 

xv. Digha – December 2022 

xvi. Kankarbagh – December 2022 

xvii. Begusarai – September 2021 

xviii. Chappra – June 2021 

 

 09 projectsare under tendering 

stages(Munger, Hajipur, 

Bhagalpur, Khagaria,Barahiya, 

Kahelgaon, and Fatuah, 

Danapur, Phulwarishariff in one 

package). Expected date of 

completion December 2021. 

 

● 1 project of Buxar– Tender to be 

floated. 

 

River Punpun 

A scheme comprising I&D and 

be undertaken by State 

government to evaluate the gap 

in sewage generation and 

treatment capacity including 

capacity to handle faecal 

sludge through septic tanks as 

well as impact of sewage from 

these towns on river Ganga 

water quality. Other 

alternatives for management of 

sewage have to be explored by 

State including Faecal Sludge 

and Septage management 

(FSSM) schemes for smaller 

towns with population less than 

50000.  Most of towns in these 

tributaries have much lesser 

population. 

 

Accordingly, state must 

explore Feacal Sludge 

management and Septage 
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STP of 7 MLD capacity has been 

approved for Rs. 35.49 Cr. AA & 

ES has been obtained. The scheme 

will cater all Nallas. Expected date 

of completion December 2021. 

 

River Ramrekha 

DPR for tapping of all drains 

under-preparation (by 

December2019). Project to be 

completed by June 2021. 

 

River Sikrahana 

DPR for tapping of all drainsunder-

preparation (by December 2019). 

Project to be completed by June 

2021. 

 

River Sirsia 

DPR for tapping of all drains 

under-preparation (by December 

2019). Project to be completed by 

June 2021. 

management option for these 

small towns on 12 tributaries. 

State has been advised 

accordingly also. 
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River Parmar 

DPR for tapping of all drains 

under-preparation (by December 

2019). Project to be completed by 

June 2021. 

 

Further DPR for liquid waste 

management for 15 towns situated 

on tributaries of river Ganga (River 

Sone, BurhiGandak, Kosi, Bagmati, 

Gandak, Mahananda, Kiul) are also 

under preparation.  

 

 

 

 

 

 

 

 

 

 

CETPS 

It was informed by State in its 

1st Quarterly Report submitted 

to NGT that they are 

contemplating to have CETPs 

for the industrial areas at 

Fathua (2 MLD), Barari (1 

MLD), Hajipur (6 MLD), and 

Bela (5 MLD). No further 

progress has been indicated by 

the State in 2nd Quarterly 

Report now submitted to NGT. 
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  (iii) Installation of 

Continuous Emission 

Monitoring System 

(CEMS) at appropriate 

locations and Online 

Monitoring System 

(OMS); 

OCEMS: 

No information has been 

provided by state in its 2nd 

Quarterly Report now 

submitted to NGT. 

  OCEMS 

44 GPIs in Bihar have installed 

Online Continuous Effluent 

Monitoring System (OCEMS) 

and are connected to CPCB 

server.SMS alert system for 

non-compliant units have been 

operationalized and details are 

shared with CPCB/ SPCB/ 

Industry /Local Administration 

(DM Office). 

  iv) Usage of treated 

waste water, sludge 

manure and setting up 

of bio-digesters and 

septage management; 

No information has been 

provided by state in its 2nd 

Quarterly Report now 

submitted to NGT. 

  Usage of Treated water 

State in its 1st Quarterly 

progress report submitted to 

NGT has informed that they 

have decided to utilize the 

treated Waste Water for 

irrigation purpose for which 

Water ResourcesDepartment 

has prepared a DPR. 

Further, it has been proposed to 
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utilize the treated waste water 

at nearby NTPC such as at 

Barh, Kahalgaon in accordance 

to Ministry of Power notified 

Tariff Policy’2016 wherein 

treated waste water from STPs 

located within 50km radius be 

utilised by Power Plants for 

non-potable purposes.  Further 

limits of consumption have 

also been introduced wef 

December 2017 towards usage 

of water in Thermal power 

plants.Other regulations have 

also been introduced for this 

purpose. 

 

Sludge Management:  Due to 

high moisture content and low 

density (organic sludge), it 

becomes challenging to handle 

large volumes of sludge. Also, 
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in situations where effluent 

generated from unorganized 

small/medium scale industries 

get mixed with sewage in large 

volumes, the resulting sludge 

after treatment cannot be used 

as manure due to presence of 

heavy metal ions and other 

hazardous contaminates. New 

technologies are coming up in 

the market such as destruction 

of the dried sludge by 

incinerating it using a part of 

dried sludge as fuel (owing to 

its high calorific value). This 

reduces sludge volume by up to 

80-90%. Widely adopted 

technologies for sludge 

processing are: 

 Thermal Sludge Drying 

 Production of crude oil 

and other products 
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 Solar Sludge drying 

 Composting 

These have been circulated by 

NMCG amongst States for 

appropriate adoption vide its 

letter dated 8.11.2019.  State 

may make necessary 

interventions in their projects 

for management of sludge 

being generated in larger STP 

plants for safe environmental 

disposal. 

  (v) Preventing 

dumping of waste and 

scientific waste 

management including 

bio-medical wastes, 

plastic wastes and 

decentralizing waste 

processing, including 

waste generated from 

No information has 

been provided by state 

in its 2nd Quarterly 

Report now submitted 

to NGT 

  State in its 1st Quarterly 

progress report submitted to 

NGT has reported following 

actions which have been taken: 

 

Plastic Waste Management 

 

● 100% Single use Plastic 

(Plastic Carry Bags) have 
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hotels, ashrams, etc.; been banned in all the 

Urban Local Bodies in 

state of Bihar.  

● Penalty provisions have 

been made for involvement 

in production, distribution, 

trading, storage, sale of 

plastic carry bags 

irrespective of its thickness 

and sizes in the respective 

ULB Plastic Waste 

Management Byelaws, 

2018.   

● 44765 Nos shops or 

establishment have been 

raided and fine for Rs 

2128095.00 has been 

collected from ULBs in 

River Ganga. 9869.86 Kg 

of plastic carry bags were 

also seized. 

● 832 Nos shops or 
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establishment have been 

raided and fine for Rs 

42700.00 has been 

collected has been 

collected from ULBs in 

River Punpun. 74 Kg of 

plastic carry bags were 

also seized. 

● 78 Nos shops or 

establishment have been 

raided and fine for Rs 

12800.00 has been 

collected from ULBs in 

River Ramlekha. 9.6 Kg of 

plastic carry bags were 

also seized. 

● 197 Nos shops or 

establishment have been 

raided and fine for Rs 

36800.00 has been 

collected from ULBs in 

River Sikrahana. 36 Kg of 



97 

 

97 

 

Consolidated Status Report of NMCG on the 2ndQuarterly Progress Report Submitted by the States (As on June 2020) 

No. State Targets to be 

achieved as per 

orders dated 

10.12.2015, 13.07 

2017 and 22.08.2019 

with timelines 

Targets achieved and 

reasons for delay in 

compliance 

Targets not achieved and the 

revised timelines proposed 

Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

plastic carry bags were 

also seized. 

● 695 Nos shops or 

establishment have been 

raided and fine for Rs 

66100.00 has been 

collected from ULBs in 

River Sirsa. 774.7 Kg of 

plastic carry bags were 

also seized. 

● 258 Nos shops or 

establishment have been 

raided and fine for Rs 

27300.00 has been 

collected from ULBs in 

River Parmar. 33.7 Kg of 

plastic carry bags were 

also seized. 

 

Status of Solid Waste 

Management 

● SWM DPR for 
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municipalities along River 

Ganga and Punpun has 

been approved from 

MoHUA, Govt. of India 

and 50% Central/State 

share fund also has been 

released. Project Execution 

was to be completed by 

March, 2020.  

● Land has been identified for 

Waste Processing in 18 

Towns. 

● Construction of composting 

pits for Waste Processing 

have been completed in 8 

towns and started in 16 

Towns. 

 

Status of Biomedical Waste 

Management 

● A total of 24520 Health Care 

Facilities (HCF) have been 
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identified to generate 35837 

kg/day of bio-medical waste. 

● There are 4 CBMWTF and 3 

captive treatment facilities.  

● BSPCB has authorized 5007 

HCFs. 

● Closure directions have been 

issued to 459 HCF for non-

compliance. 

● Action plan for management 

of bio-medical prepared. 

● BMSICL to construct ETPs 

in 27 District Hospitals, 66 

Referral Hospitals and 46 

Sub-divisional Hospitals. 

● EC of Rs. 1.75 lakh from 

CBWTF, Gaya collected for 

non-compliance. 

 

  (vi)Floodplains 

identification and zone 

demarcation with 

No information has been 

provided in the 2nd 

Quarterly report. 

  State in its 1st Quarterly 

progress report submitted to 

NGT has reported following 
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restrictions against any 

development/ 

construction 

/encroachment; 

 

 

actions which have been taken: 

 

Floodplain Demarcation 

 The Buffer zone at 

100m,200m and 500m on 

either side from the center 

line of the main stream of 

river Ganga in Bihar was 

assessed and demarcated on 

GIS map and the area, 

including river portion, was 

assessed as 183.89 Km 2, 

363.12 Km2 and 875.31 Km 2 

respectively.  

 The buffer zone at 

100m,200m and 500m on 

either side of center line of 

the main stream of river 

Gandak in Bihar was 

demarcated on GIS map and 

the area, including river 

portion, has been assessed as 
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71.11 km2, 139.28 km2 and 

321.12 km2 respectively 

while for river Ghaghra in 

Bihar, it has been assessed as 

15.76 km2, 30.76 km2 and 

71.00 km2 respectively.   

 Based on 50.52 m HFL at 

Gandhi Ghat, Patna, an 

inundation map of river 

Ganga(in Bihar portion) was 

prepared on GIS using the 

satellite imagery of river 

Ganga Inundation map 

shows that 2126 villages in 

13 districts spanning over 

4830.70 km2 excluding the 

active river channel is 

affected. The Report was 

submitted earlier Urban 

Development and Housing 

Department. 

 Buffer zone assessment for 



102 

 

102 

 

Consolidated Status Report of NMCG on the 2ndQuarterly Progress Report Submitted by the States (As on June 2020) 

No. State Targets to be 

achieved as per 

orders dated 

10.12.2015, 13.07 

2017 and 22.08.2019 

with timelines 

Targets achieved and 

reasons for delay in 

compliance 

Targets not achieved and the 

revised timelines proposed 

Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

other tributaries of Ganga 

like Koshi and Mahananda, 

is under progress.  

 However, State Government 

has to notify floodplain 

zonation for regulating 

development/ construction in 

flood plains. 

 

Further details are given under 

para 5.4 of 2nd Quarterly report 

of NMCG. 

 

  (vii) Maintenance of 

E-flow as notified by 

Ministry of water 

Resources, 

No information has been 

provided in the 2nd 

Quarterly report submitted 

to NGT. 

 

 

  E-flow Assessment 

Analysis of flow data of river 

shows that E-flows is not an 

issue in Bihar reach of main 

stem of Ganga.  

 

Further details are given under 

para 5.4 of 2nd Quarterly report 

of NMCG. 
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  (viii) Other directions 

including displaying 

water quality data in 

public domain and at 

prominent places, 

development of bio-

diversity parks, 

prohibition of river bed 

mining, collection of 

environmental 

compensation from 

violators and 

involvement of society 

including religious, 

charitable, social and 

educational institutions 

for preventing and 

remedying pollution of 

River Ganga. 

No information has been 

provided in the 2nd 

Quarterly report now 

submitted to NGT. 

 

 

  State in its 1st Quarterly 

progress report submitted to 

NGT has reported following 

actions which have been taken: 

 

Water Quality Monitoring 

Water quality of rivers has 

been uploaded on website.   

 

Dissolved Oxygen which is 

indicator of the health of the 

river is well above the bathing 

criteria of 5 mg/l through the 

entire stretch of river Ganga 

and sufficient to support the 

aquatic life and healthy 

ecosystem of the river.  The 

water quality monitoring data 

for 26 locations on river Ganga 

indicates that while DO has 

shown improvements , BoD 
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has shown decreased in April 

and May months.  

 

Plantation  

As of now, 223844 no. of 

plants were planted along the 

River Ganga in the FY 2019-

2020. 

 

4. Jharkhand (i) Prevention of 

discharge of untreated 

industrial waste and 

sewage in the River 

Ganga and its 

tributaries, including 

tapping of drains and 

bio-remediation, as 

applicable; 

Tapping of drains 

3 major drains 

discharging into R.Ganga 

tapped under the 

completed project. 

 

I&D at 3 nos. of drains at 

Sahibganj(total drains 

monitored by CPCB) has 

been completed on 

12.02.2019. 

 

Bio-remediation of 
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Drains: 

There are 4 nos. of drains 

at Rajmahal, that are dry / 

stagnant drains in which 

flow occurs only during 

monsoon season at 

Rajmahal, The screens 

have been installed on 

drains on 25.03.2019 to 

prevent the discharge of 

floating matter into the 

river. Due to very less 

flow in these drains, as an 

interim measure, natural 

and biological treatment 

with in-situ manual 

chemical method has been 

put in place before 

01.11.2019. 

 

Compliance Monitoring 

of Industries: 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Compliance Monitoring of 

Industries: 
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No information has been 

provided in the 2nd 

Quarterly report now 

submitted to NGT. 

 

Status of compliance 

monitoring by CPCB under 

Namami Gange project is 

given in Enclosure to this 

Annexure. 

  (ii) Installation of 

STPs, CETPs, and 

making existing 

CETPs functional  and 

enhance the capacities, 

so assessed and 

monitoring of the 

standards before 

discharge of water into 

Ganga River; 

STP Projects 

Sahibganj Municipal 

Sewerage Project 

comprises of mainly two 

STPs of 5 MLD and 7 

MLD capacity, and 

approx. 55 kms of sewer 

pipe network has been 

completed. 

STP Projects 

● Rajmahal Municipal Sewerage 

Project comprising of 1 of STP 

of 3.5 MLD capacity and approx. 

35 kms of sewer pipe network is 

under construction and 68% of 

the work has been completed till 

date. The target date of 

completion of the work was 

June, 2020. Slow progress of the 

project during monsoon season 

as all the low laying area of the 

Rajmahal Nagar Panchayat were 

submerged in water during 

monsoon. 

 

Because of complete Lockdown in 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

STP Projects 

 

● Sahibganj Municipal 

Sewerage Project completed 

and the STP is functional. 

● Household connections are 

being carried out by State 

Government. 92% of house 

service connection have been 

completed. The work needs 

to be expedited. 

● As per the contract 

agreement, Rajmahal 

Municipal Sewerage Project, 

was scheduled to be 

completed by April 2020. 

The work got delayed 
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the State of Jharkhand, due to 

Covid-19 Pandemic effective from 

21.03.2020, the construction work 

at site was completely stopped 

from 21.03.2020 to 25.04.2020, at 

present as per the guideline of 

Central and State Government, the 

construction work is resumed with 

only 30 % of labor/staff at site, 

due to which the actual timeline 

for completion of project will get 

delayed. 

The actual delay from the target 

date of completion from 

30.06.2020 will be determined 

after the complete revocation of 

lockdown.The revised timeline of 

completion of project can be 

determined after the complete 

revocation of lockdown by the 

State. 

 

because of Lockdown due to 

COVID-19 pandemic. This 

needs to be expedited. 

● State in its 1st Quarterly 

report has informed that 

projects for Phusro, Dhanbad 

and Ramgarh town are under 

consideration. Status has not 

been given by State in its 2nd  

Quarterly Report now 

submitted to NGT.  State 

must explore Feacal Sludge 

management and Septage 

management option for these 

small towns. 

● Projects are regularly 

monitored by NMCG at the 

highest level to ensure that 

completion timelines are 

invariably met and 

shortfalls, if any, are duly 

reported.  NMCG ensures 
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 that technical hand-holding, 

assistance prior to 

grounding of project and 

during implementation is 

also provided by field 

monitoring and supervision 

visits of PMCs. 

  (iii) Installation of 

Continuous Emission 

Monitoring System 

(CEMS) at appropriate 

locations and Online 

Monitoring System 

(OMS); 

No information has been 

provided in 2nd Quarterly 

report now submitted to 

NGT. 

  OCEMS 

3 GPIs in Jharkhand have 

installed Online Continuous 

Effluent Monitoring System 

(OCEMS) and are connected to 

CPCB server. SMS alert 

system for non-compliant units 

have been operationalized and 

details are shared with CPCB/ 

SPCB/ Industry /Local 

Administration (DM Office). 

 

  iv) Usage of treated 

waste water, sludge 

 Sewerage Treatment Plant at 

Sahibganj is operational and the 

 State government has to adopt 

a Policy for Reuse of treated 
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manure and setting up 

of bio-digesters and 

septage management; 

action plan for utilization of treated 

waste water from the STP is under 

preparation. STP at Ranchi, 

Adityapur, and Rajmahal Urban 

Local Bodies (ULBs) is under 

construction and action plan for 

utilization of treated waste water 

will be prepared after operation of 

STPs. 

 

Septage Treatment Plant at Chas, 

Deoghar, Hazaribagh and Giridih 

ULBs are under construction and 

action plan for utilization of treated 

waste water will be prepared after 

operation of Septage Treatment 

Plants. 

waste water. 

 

Sludge Management:State 

may adopt technologies for 

sludge processing viz.,  

 Thermal Sludge Drying 

 Production of crude oil 

and other products 

 Solar Sludge drying 

 Composting 

These have been circulated by 

NMCG amongst States for 

appropriate adoption vide its 

letter dated 8.11.2019.  State 

may make necessary 

interventions in their projects 

for management of sludge 

being generated in STP plants 

for safe environmental 

disposal. 
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  (v) Preventing 

dumping of waste and 

scientific waste 

management including 

bio-medical wastes, 

plastic wastes and 

decentralizing waste 

processing, including 

waste generated from 

hotels, ashrams, etc.; 

 The dumping of solid waste in and 

around river Ganga has been 

stopped strictly by Sahibganj and 

Rajmahal ULBs situated on the 

bank of river Ganga. 

 

Status of Solid Waste 

Management 

The Sahibganj and Rajmahal 

Integrated Municipal Solid Waste 

Management Project has been 

started and was expected to be 

completed by June, 2020. 
 

Because of complete Lockdown in 

the State of Jharkhand, due to 

Covid-19 Pandemic effective from 

21.03.2020, the construction work 

at site was completely stopped 

from 21.03.2020 to 25.04.2020. 

The actual delay from the target 

date of completion from 

30.06.2020 will be determined 

 It was informed by State in its 

1st Quarterly Report submitted 

to NGT that  

● Dhanbad Municipal Solid 

Waste Management Project 

has been started and is 

expected to be completed 

by December, 2020. 

● Phusro Municipal Solid 

Waste Management Project 

is under tendering stage and 

the concessioner for this 

project will be selected 

after the Model Code of 

Conduct at Jharkhand. 

● The DPR for Ramgarh 

Municipal Solid Waste 

Management Project is 

currently under preparation. 

Status of these works have not 

been informed by State in its 

2ndQuarterly Report now 
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after the complete revocation of 

lockdown.The revised timeline of 

completion of project can be 

determined after the complete 

revocation of lockdown by the 

State. 

submitted to NGT 

  (vi)Floodplains 

identification and zone 

demarcation with 

restrictions against any 

development/ 

construction 

/encroachment; 

No information has been 

provided in 2nd Quarterly 

report now submitted to 

NGT. 

  Floodplain Demarcation 

No information has been 

provided by State in its 2nd 

Quarterly report now submitted 

to NGT. 

 

Only one district in Jharkhand 

abuts Ganga main stem.  

Notification of Flood plain 

demarcation needs tobe carried 

out by the State.  Further, 

details have been given in para 

5.4 of 2nd Quarterly report of 

NMCG. 
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No. State Targets to be 

achieved as per 

orders dated 

10.12.2015, 13.07 

2017 and 22.08.2019 

with timelines 

Targets achieved and 

reasons for delay in 

compliance 

Targets not achieved and the 

revised timelines proposed 

Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

 

  (vii) Maintenance of 

E-flow as notified by 

Ministry of water 

Resources, 

No information has been 

provided in 2nd Quarterly 

report now submitted to 

NGT. 

  E-Flow Assessment 

No information has been 

provided in 2nd Quarterly 

report of State. 

 

Analysis of flow data of river 

shows that E-flows is not an 

issue in Jharkhand reach of 

main stem of Ganga. The 

details have been given in para 

5.4 of 2nd Quarterly report of 

NMCG. 

  (viii) Other directions 

including displaying 

water quality data in 

public domain and at 

prominent places, 

development of bio-

diversity parks, 

prohibition of river bed 

mining, collection of 

No information has been 

provided in 2nd Quarterly 

report now submitted to 

NGT. 
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No. State Targets to be 

achieved as per 

orders dated 

10.12.2015, 13.07 

2017 and 22.08.2019 

with timelines 

Targets achieved and 

reasons for delay in 

compliance 

Targets not achieved and the 

revised timelines proposed 

Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

environmental 

compensation from 

violators and 

involvement of society 

including religious, 

charitable, social and 

educational institutions 

for preventing and 

remedying pollution of 

River Ganga. 

5. West Bengal (i) Prevention of 

discharge of untreated 

industrial waste and 

sewage in the River 

Ganga and its 

tributaries, including 

tapping of drains and 

bio-remediation, as 

applicable; 

As an interim measure as 

directed by the Hon'ble 

NGT Bio / Phyto-

remedial works in the 

Drains / Canals / Khals (5 

nos viz., Bagh Khal, 

Baidyabati Khal, 

Nazeerganj Khal, 

Muktarpur Khal, Khardah 

Khal and Badher Khal) 

were taken up.  However, 

CPCB vide its letter no. F. 

  Bio-remediation 

States have been directed to 

take up bio-remediation of 

drains from State funds in a 

meeting held under 

Chairmanship of Director 

General, NMCG dated 

12.9.2019.  It was explained by 

NMCG that morphology and 

flow regime of drains may be 

technically examined to make 

assessment about their slopes 
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No. State Targets to be 

achieved as per 

orders dated 

10.12.2015, 13.07 

2017 and 22.08.2019 

with timelines 

Targets achieved and 

reasons for delay in 

compliance 

Targets not achieved and the 

revised timelines proposed 

Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

No. B-

190153/NGT/WQM-

II/CPCB/2019-20 Dated 

12.05.2020 has 

communicated that due to 

tidal effect on these drains 

Bio / Phyto-remedial 

measures are not feasible 

and the schemes have 

been exempted from the 

list of consideration for 

necessary action. 

 

Compliance Monitoring 

of Industries: 

No information has been 

provided in the 2nd 

Quarterly report now 

submitted to NGT. 

 

and quantity of flows such that 

it facilitates retention which is 

essential for effective bio-

remediation using culture of 

micro-organisms.  It was 

emphasized that these aspects 

may be evaluated before 

undertaking these projects. 

Further remarks on efficacy of 

bio-remediation and status are 

given in para 5.1of 2nd 

Quarterly Report of NMCG. 

 

Compliance Monitoring of 

Industries: 

Status of GPIs being monitored 

by CPCB under 

NamamiGangeprogramme is 

given in Enclosure to this 

Annexure. 
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No. State Targets to be 

achieved as per 

orders dated 

10.12.2015, 13.07 

2017 and 22.08.2019 

with timelines 

Targets achieved and 

reasons for delay in 

compliance 

Targets not achieved and the 

revised timelines proposed 

Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

  (ii) Installation of 

STPs, CETPs, and 

making existing 

CETPs functional  and 

enhance the capacities, 

so assessed and 

monitoring of the 

standards before 

discharge of water into 

Ganga River; 

STP Projects: 

3 Sewerage system and 

STP at Kalyani, 

Gayeshpur and Bhatpara 

already completed in the 

FY 2017-18. 

 

Due to Nation-wide 

lockdown for COVID-19 

pandemic, work suffered 

for 3 (three) months. 

Status of STP Projects: 

 

Three projects ongoing and due 

for completion by December 2020. 

1. Sewerage system and STP at 

Halisahar – 91.5% physical 

progress.   

2. Sewerage system and STP at 

Budge Budge - 90.25% physical 

progress.   

3. Sewerage system and STP at 

Barrackpore- 87% physical 

progress.   

 

Six projects ongoing and due for 

completion after Dec’2020. 

4. Rejuvenation of existing STPs 

alongwith Lifting Station and 

pumping station including 

network at Garulia, Naihati, 

Panihati, Titagarh and Khardah 

– 15% physical progress 

 STP Projects: 

 

Projects are regularly 

monitored by NMCG at the 

highest level to ensure that 

completion timelines are 

invariably met and shortfalls, if 

any, are duly reported.  NMCG 

ensures that technical hand-

holding, assistance prior to 

grounding of project and 

during implementation is also 

provided by field monitoring 

and supervision visits of 

PMCs. 
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No. State Targets to be 

achieved as per 

orders dated 

10.12.2015, 13.07 

2017 and 22.08.2019 
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Targets achieved and 

reasons for delay in 

compliance 

Targets not achieved and the 

revised timelines proposed 

Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

achieved. Completion by March 

2021. 

5. Pollution Abatement works at 

Nabadwip – 44% physical 

progress, expected completion 

by June 2021. 

6. Pollution Abatement works at 

Kancharapara- 12% physical 

progress. Completion by Nov 

2021. 

7. Pollution Abatement Work for 

River Ganga at Berhampore– 

Work order issued in Feb 2020. 

Completion by May 2022.  

8. I & D network for existing drain 

falling in river Ganga including 

sewage treatment plant (STP) at 

Jangipur - Work order issued in 

Feb 2020. Completion by May 

2022. 

9. Pollution Abatement works at 

Howrah, Bally, Kamargati & 
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No. State Targets to be 

achieved as per 

orders dated 

10.12.2015, 13.07 

2017 and 22.08.2019 

with timelines 

Targets achieved and 

reasons for delay in 

compliance 

Targets not achieved and the 

revised timelines proposed 

Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

Baranagar, under HAM. 

Contract signed on June 2019. 

The work will be started after 

Financial Closure by the 

Concessionaire which is in 

progress.  Completion period 30 

months from financial closure 

(July’2022). 

 

Four projects under tendering. 

10. Pollution Abatement Works at 

Maheshtala Municipality – 

Under tendering. Bid to be 

submitted on 30.06.2020. 

11. Pollution Abatement and 

Rehabilitation of TollyNullah – 

Under tendering 

12. Rehabilitation of Garden Reach 

and Keorapukur–Tender to be 

floated. 

13. Rejuvenation of existing STPs 

alongwith Lifting Station and 
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No. State Targets to be 

achieved as per 

orders dated 

10.12.2015, 13.07 

2017 and 22.08.2019 

with timelines 

Targets achieved and 

reasons for delay in 

compliance 

Targets not achieved and the 

revised timelines proposed 

Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

pumping station including 

network at Chandannagar, 

Bhadreswar, Champdani, 

Bansberia, Uttarpara-

Kotrung(Rishra, Konnagar), 

Sermpore and Baidyabati – 

Tender Under Evaluation. 

 

Two projects under DPR 

preparation stage 

14. Pollution Abatement Works at 

Hooghly Chinsurah - DPR 

being revised. 

15. I&D with STP project at 

Durgapur, Burdwan and 

Asansol.- 

Technical & Financial 

Evaluation has already been 

completed by 17-06-2020 for 

Durgapur and Asansol town. 

In case of Burdwan, fresh DPR 

has already been prepared and 
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2017 and 22.08.2019 
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Targets achieved and 

reasons for delay in 
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Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

awaiting for clearance from 

Irrigation Deptt. 

 

  (iii) Installation of 

Continuous Emission 

Monitoring System 

(CEMS) at appropriate 

locations and Online 

Monitoring System 

(OMS); 

No information has been 

provided in 2nd Quarterly 

report now submitted to 

NGT. 

  OCEMS 

44 GPIs in West Bengal have 

installed Online Continuous 

Effluent Monitoring System 

(OCEMS) and are connected to 

CPCB server. SMS alert 

system for non-compliant units 

have been operationalized and 

details are shared with CPCB/ 

SPCB/ Industry /Local 

Administration (DM Office). 

  iv) Usage of treated 

waste water, sludge 

manure and setting up 

of bio-digesters and 

septage management; 

No information has been 

provided in 2nd Quarterly 

report now submitted to 

NGT. 

  State government has to adopt 

a Policy for Reuse of treated 

waste water. 

 

Sludge Management:  State 

may adopt technologies for 

sludge processing viz.,  

 Thermal Sludge Drying 



120 

 

120 

 

Consolidated Status Report of NMCG on the 2ndQuarterly Progress Report Submitted by the States (As on June 2020) 

No. State Targets to be 

achieved as per 

orders dated 

10.12.2015, 13.07 

2017 and 22.08.2019 

with timelines 

Targets achieved and 

reasons for delay in 
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Targets not achieved and the 

revised timelines proposed 

Action taken or suggested 

for violation of timelines or 

non-achieving of targets 

NMCG remarks 

 

 Production of crude oil 

and other products 

 Solar Sludge drying 

 Composting 

These have been circulated by 

NMCG amongst States for 

appropriate adoption vide its 

letter dated 8.11.2019.  State 

may make necessary 

interventions in their projects 

for management of sludge 

being generated in STP plants 

for safe environmental 

disposal. 

  (v) Preventing 

dumping of waste and 

scientific waste 

management including 

bio-medical wastes, 

plastic wastes and 

decentralizing waste 

No information has been 

provided in 2nd Quarterly 

report now submitted to 

NGT. 
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non-achieving of targets 
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processing, including 

waste generated from 

hotels, ashrams, etc.; 

  (vi)Floodplains 

identification and zone 

demarcation with 

restrictions against any 

development/ 

construction 

/encroachment; 

No information has been 

provided in 2nd Quarterly 

report now submitted to 

NGT. 

  Floodplain Demarcation 

No information has been 

provided by State in its 2nd 

Quarterly report now submitted 

to NGT. 

Further, details have been 

given in para 5.4 of 2nd 

Quarterly report of NMCG. 

 

  (vii) Maintenance of 

E-flow as notified by 

Ministry of water 

Resources, 

No information has been 

provided in 2nd Quarterly 

report now submitted to 

NGT. 

  E-Flow Assessment 

No information has been 

provided in 2nd Quarterly 

report of State. 

 

Eflows are being maintained in 

main stem of Ganga by 

regulation of flows from 

Farakka barrage. The details 

have been given in para 5.4 of 
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Action taken or suggested 

for violation of timelines or 

non-achieving of targets 
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2nd Quarterly report of NMCG. 

  (viii) Other directions 

including displaying 

water quality data in 

public domain and at 

prominent places, 

development of bio-

diversity parks, 

prohibition of river bed 

mining, collection of 

environmental 

compensation from 

violators and 

involvement of society 

including religious, 

charitable, social and 

educational institutions 

for preventing and 

remedying pollution of 

River Ganga. 

No information has been 

provided in 2nd Quarterly 

report now submitted to 

NGT. 

  Water Quality Monitoring:  

Dissolved Oxygen which is 

indicator of the health of the 

river is well above the bathing 

criteria of 5 mg/l through the 

entire stretch of river Ganga 

and sufficient to support the 

aquatic life and healthy 

ecosystem of the river.  The 

water quality monitoring data 

for 14 locations on river Ganga 

indicates 

 pH and DO conformed to 

criteria limit of primary 

bathing water quality 

criteria. DO for Howrah 

Shibpur, Uluberia and 

Pathikali ranged between 

3.9 to 9.6 mg/l. 

 BOD at 6 locations was 

found to be within the 
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criteria limit of 3 mg/l.  
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Enclosure to Annexure-I 

Industrial Pollution management 

 1072 Grossly Polluting Industries (GPIs) have been identified on main stem of river 

Ganga and its tributaries after re-inventorisation exercise carried out by CPCB in 2019 

in consultation with concerned SPCBs.  The state wise and sector wise data is given 

below: 

Sector  Bihar Jharkhand Uttar Pradesh Uttarakhand West Bengal Total 

Chemical 0  1 11 2 2 16 

Distillery 10 0  52 4 3 69 

Fertilizer  0  0 6  0 1 7 

Food & 

Beverages 
16 4 46 3 7 76 

Oil & Refinery 1  0  0  0 1 2 

Others 1 1 29 7 10 48 

Pesticide  0 0  2 0  1 3 

Petrochemical  0  0  0 0  3 3 

Pharmaceuticals  0  0 2 1 1 4 

Pulp & Paper 5  0 45 28 15 93 

Slaughter 

House 
4  0 24  0  0 28 

Sugar 11  0 104 5 2 122 

Tannery 5  0 399  0  0 404 

Textile 3  0 188 4 2 197 

 Total 56 6 908 54 48 1072 

 

 Regulation and enforcement through regular and surprise inspections of Grossly 

Polluting Industries (GPIs) is done for compliance verification against stipulated 

environmental norms. The GPIs are also inspected on annual basis for compliance 

verification of the pollution norms and process modification, wherever required through 

third party technical institutes. 

 1072 Grossly Polluting Industries (GPIs) have been identified on main stem of river 

Ganga and a number of tributaries in 2019.  Inspection of 726 GPIs (647 by TPIs + 79 

by CPCB) has been completed by 16 third party technical institutions during April to 

November, 2019 except 346 tanneries connected to CETP Jajmau which could not be 

inspected as these units were closed by UPPCB.  

 Out of 726 GPIs, 611 reports have been processed by concerned CPCBs out of which 

377 are complying and 105 are non-complying and 110 are temporary closed and 19 are 

permanent closed.  Action has been taken on 105 non-complying industries in which 10 

GPIs are issued closure directions under Section 5 of the E(P) Act and 95 GPIs are 

issued Show cause notices/ Compliance directions. Closure was ensured through 
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District Administration. The processing of remaining 115 reports are pending with 

UPPCB for which DO letter has been sent to Principal Secretary, Uttar Pradesh by 

CPCB. 

 

 

 

 

 

 

 The state-wise compliance status as on 16.06.2020 is given as below  

Compliance status of GPIs (2019) as on 16.06.2020 
 

S.NO STATE 

Reports 

received 

Action 

Completed Complied Non-Complied 

Temporary 

Closed 

Permanent 

Closed 

 

SCN/Compliance 

directions 

Closure 

 

1 Bihar 56 56 43 0 2 11 0 

2 

Uttar 

Pradesh 
562 447 240 90 7 93 17 

3 Uttarakhand 54 54 48 1 0 3 2 

4 Jharkhand 6 6 3 3 0 0 0 

5 

West 

Bengal 
48 48 43 1* 1 3 0 

 Total 726 611 377 95 10 110 19 
 

* Direction with imposition of Environmental Compensation(EC) amounting to Rs.500000/- 

and Bank Guarantee (BG) amounting to Rs.1000000/- issued to the unit on 15.01.2020.  

 In 2018, 12 institutes were involved and completed inspection of 961 GPIs during April 

– July, 2018 along with concerned SPCBs and State Mission for Clean Ganga 

(SMCGs)/ District Ganga Committees (DGCs). 

 Out of 961 inspections carried out (952 by Third Party technical institutes + 9 by 

CPCB) in 2018, 636 are complying and 110 are non-complying and 215 are self-closed.  

Action has been taken on 110 non-complying industries in which 110 GPIs are issued 

closure directions under Section 5 of the E(P) Act. 

 

State wise compliance status of GPIs in 2018-19 (As on 26.09.2019) 

State Total 
Permanent 

Closed 

Temporary 

Closed 
Complying 

Non-Complying 

Show 

Cause 

Notice 

Closure 

Issued 
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Bihar 48 2 5 41 0 0 

Uttar 

Pradesh 
812 24 172 508 0 108 

Uttarakhand 57 4 4 49 0 0 

West Bengal 44 0 4 38 0 2 

Total 961 30 185 636 0 110 

 Complying and Operational: 636 

 Closed: (30+185+110) 325 

 215 closed GPIs are sealed and report obtained from concerned DMs 

 110 non-complying GPIs closed and sealed after inspection by SPCBs 

 

 

 

 

 

 

 

 

Sector wise compliance status of GPIs (As on 26.09.2019) 

Sector  Total 
Permanent 

Closed 

Temporary 

Closed 
Complying 

Non-Complying 

Show Cause 

Notice 

Closure 

Issued 

Chemical 15 0 1 14 0 0 

Distillery 50 2 6 42 0 0 

Fertilizer 6 0 0 6 0 0 

Food, Dairy & 

Beverages 
59 1 7 51 0 0 

Oil & Refinery 2 0 0 2 0 0 

Others 29 1 2 25 0 1 

Pesticide 1 0 1 0 0 0 

Petrochemical 3 0 0 3 0 0 

Pharmaceuticals 3 0 0 3 0 0 

Pulp & Paper 85 4 4 73 0 4 

Slaughter House 21 0 7 14 0 0 

Sugar 85 5 3 77 0 0 

Tannery 409 5 107 197 0 100 

Textile 193 12 47 129 0 5 

 Total 961 30 185 636 0 110 
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*Others include Automobile, Electroplating, Galvanized Iron structure, Hair Oil Manufacture, Liquid Bromine, 

Manufacturing & Repair of aircraft, Paint, Telephone sets, Diesel locomotive units. 

********* 
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Annexure-III 

Table-II 

Summary of the Sewerage Projects (Haridwar (d/s) to Unnao d/s) 

Projects No. of Projects Completed Ongoing 
Under 

Tendering 

NMCG 18 6 9 3 

AMRUT 4 2 2 0 

TOTAL 22 8 11 3 

 

Table-III 

Status of Sewerage Infrastructure projects in Ganga Basin (d/s of Unnao to Ganga Sagar) 

as on 09-06-2020 

S.no State Total Completed Ongoing 

Under 

Tendering/ 

Tender under 

Evaluation 

Tender To 

be Floated 

1 Uttar Pradesh 23 12 9 0 2 

2 Bihar 30 2 18 9 1 

3 Jharkhand 2 1 1     

4 West Bengal 22 3 11 3 5 

  Total 77 18 39 12 8 

 

Table - IV 

Statement showing State-wise Sewerage Infrastructure Projects 

State 

No. of Sewerage 

Projects prior to 

2014 

No. of Sewerage 

Projects after 2014 

upto June 2020 

Total 

Uttarakhand 10 24 34 

Uttar Pradesh 10 40 50 

Bihar 1 29 30 

Jharkhand 1 1 2 

West Bengal 4 18 22 

Delhi 0 11 11 

Himanchal Pradesh 0 1 1 

Haryana 2 0 2 

Total 28 124 152 
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Annexure-III 

Status of Sewerage Infrastructure Projects in Ganga Basin - Haridwar D/s to Unnao D/s (Excluding Yamuna) - NMCG 
 

S.no. State Project Name Town Main/Tr 
Name of 

the River 

Sanctioned 

Cost  

(Rs. In 

Cr.) 

STP 

Capacity 

Total 

(MLD) 

Status 

Likely date 

of 

completion 

(As on 

June'20) 

1 UP 

Sewerage System & STP 

works at 

Garhmuhteshwar 

Garhmukteshwar Main Ganga 46.51 9 Completed Completed 

2 UP 

Sewerage System & STP 

works (Phase II) at 

Kannauj (Kali) 

Kannauj Main Ganga 43.66 1 Completed Completed 

3 UP 
Sewerage Scheme at 

Narora, Bulanshahr 
Narora Main Ganga 48.45 4 Completed Completed 

4 UP 
Sewerage works in 

Anupshahr, Bulandshahr 
Anupshahr Main Ganga 75.79 2.5 Completed Completed 

5 UP 
Farrukhabad I&D and 

STP works  (HAM) 
Farrukhabad Main Ganga 213.62 35 UT Dec/22 

6 UP 

Interception/ Diversion 

of Sisamau Nala of 

Kanpur city 

Kanpur Main Ganga 63.8 0 Completed Completed 

7 UP 

Sewerage works in 

Sewerage District I 

Kanpur 

Kanpur Main Ganga 370.4 0 Ongoing Nov/20 

8 UP 

Sewerage Scheme & 

STP at Bithoor, Kanpur 

Nagar 

Bithoor Main Ganga 13.4 2 Completed Completed 
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S.no. State Project Name Town Main/Tr 
Name of 

the River 

Sanctioned 

Cost  

(Rs. In 

Cr.) 

STP 

Capacity 

Total 

(MLD) 

Status 

Likely date 

of 

completion 

(As on 

June'20) 

9 UP 

STP at Pankha, Kanpur 

and integration with 

existing STPs 

Kanpur Main Ganga 967.23 160 Ongoing Sep/21 

10 UP 

Interception, Diversion 

of drains & Sewage 

Treatment works at 

Shuklaganj, Dist. Unnao  

(HAM) 

Shuklaganj Main Ganga 65.18 6 Ongoing Sep/21 

11 UP 

Interception, Diversion 

of drains & Sewage 

Treatment works at 

Unnao  (HAM) 

Unnao Main Ganga 102.2 13 Ongoing Sep/21 

12 UP 

Interception and 

Diversion (I&D) works 

with STP at Bareilly, 

Uttar Pradesh 

Bareilly Tributary Ramganga 271.39 63 UT Dec/22 

13 UP 

Interception and 

Diversion (I&D) works 

and STP at Budhana, 

Uttar Pradesh. 

Budhana Tributary 
Kali 

(Hindon) 
48.76 10 Ongoing Mar/22 

14 UP 
I&D and STP works at 

Kasganj, Uttar Pradesh 
Kasganj Tributary 

Kali 

(East) 
76.73 15 Ongoing Jun/21 

15 UP 

Sewerage System & STP 

works (Phase I) at 

Moradabad (Ramganga) 

Moradabad Tributary Ramganga 279.91 58 Ongoing Dec/20 
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S.no. State Project Name Town Main/Tr 
Name of 

the River 

Sanctioned 

Cost  

(Rs. In 

Cr.) 

STP 

Capacity 

Total 

(MLD) 

Status 

Likely date 

of 

completion 

(As on 

June'20) 

16 UP 
I&D works with STP at 

Moradabad 
Moradabad Tributary Ramganga 118.69 25 Ongoing Mar/22 

17 UP 
I&D  works and STP at 

Muzaffarnagar 
Muzaffarnagar Tributary 

Kali 

(Hindon) 
231.79 87 Ongoing Mar/22 

18 UP 

Sewerage Scheme  

(I&D) with STP works 

at Meerut, Uttar Pradesh 

Meerut Tributary 
Kali 

(East) 
681.78 220 UT Dec/22 

TOTAL 3719.29 710.5     

          

Status of Sewerage Infrastructure Projects in Ganga Basin - Haridwar D/s to Unnao D/s (Excluding Yamuna) - AMRUT 

S.no. State Project Name Town Main/Tr 
Name of 

the River 

Sanctioned 

Cost  

(Rs. In 

Cr.) 

STP 

Capacity 

Total 

(MLD) 

Status 

Likely date 

of 

completion 

(As on 

June'20) 

1 UP 
Rampur Sewerage 

Project - Amrut 
Rampur Tributary Ramganga 

    
Completed Completed 

2 UP 
Bijnor Sewerage Project 

- Amrut 
Bijnor Main Ganga 

  
24 Completed Completed 

3 UP 
Hapur Sewerage Project 

- Amrut 
Hapur Tributary Kali East 

  
30 Ongoing Nov-21 

4 UP 
Bulandshahar Sewerage 

Project - Amrut 
Bulandshahar Tributary Kali East 

  
40 Ongoing Feb-21 

TOTAL   94.0   
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 Annexure-IV 

Status of Sewerage Infrastructure projects in Ganga Basin (d/s of Unnao to Ganga Sagar) – NMCG 

 

S. 

no. 
State Project Name Town 

Main/ 

Tr 

Name of 

the 

River 

Sanction

ed Cost  

(Rs. In 

Cr.) 

Existin

g 

Capaci

ty in 

MLD 

STP 

Capacity 

New + 

Rehab 

(MLD) 

Sewer 

Netwo

rk 

(Km) 

Sewage 

Genera

tion in 

MLD 

2020 

Sewage 

Genera

tion in 

MLD 

2035 

Gap 

in 

MLD 

2020 

Gap 

in 

MLD 

2035 

Status 

Likely date 

of 

completion 

(As on 

June'20) 

1 UP 

Sewage treatment 

Plant for Assi-BHU 

Sewerage District at 

Ramana 

Varanasi Main Ganga 161.31 

222 

50 - 

194.78 235.76 (-) (-) 

Ongoing Oct-2020 

2 UP 

Rehabilitation of old 

trunk sewer in 

Varanasi 

Varanasi Main Ganga 89.95 0 0 Ongoing Jul-2020 

3 UP 

Rehabilitation of 5  

Ghat pumping 

stations and STPs at 

Dinapur & 

Bhagwanpur in 

Varanasi 

Varanasi Main Ganga 20.52 0 0 Ongoing Jul-2020 

4 UP 

Non Sewerage, 

Institutional 

Development & 

Other works for 

Pollution Abatement 

works in Varanasi 

Varanasi Main Ganga 126.2 0 0 Ongoing Jul-2020 

5 UP 

Construction of 

interceptor sewers, 

relieving trunk sewer 

& rising mains in 

Varanasi 

Varanasi Main Ganga 165.76 0 28 Completed Completed 

6 UP 

Construction of 3 

pumping stations 

(Chaukaghat, 

Phulwariya & 

Sariya)  in Varanasi 

Varanasi Main Ganga 39.57 0 0 Completed Completed 
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S. 

no. 
State Project Name Town 

Main/ 

Tr 

Name of 

the 

River 

Sanction

ed Cost  

(Rs. In 

Cr.) 

Existin

g 

Capaci

ty in 

MLD 

STP 

Capacity 

New + 

Rehab 

(MLD) 

Sewer 

Netwo

rk 

(Km) 

Sewage 

Genera

tion in 

MLD 

2020 

Sewage 

Genera

tion in 

MLD 

2035 

Gap 

in 

MLD 

2020 

Gap 

in 

MLD 

2035 

Status 

Likely date 

of 

completion 

(As on 

June'20) 

7 UP 

Construction of 140 

MLD STP at 

Dinapur, Varanasi 

Varanasi Main Ganga 199.19 140 0 Completed Completed 

8 UP 
I&D works for 

Ayodhya 
Ayodhya 

Tributa

ry 

Saryu 

(Ghaghra

) 

37.67 12 0  6.80 8.00 (-) (-) Completed Completed 

9 UP 

I&D and STP works 

at Sultanpur, Uttar 

Pradesh 

Sultanpur 
Tributa

ry 
Gomti 64.76   17 8 13.07 15.43 (-) (-) Ongoing Jul-2021 

10 UP 

Interception & 

Diversion works 

(I&D) and Sewage 

Treatment Plant at 

Jaunpur, Uttar 

Pradesh 

Jaunpur 
Tributa

ry 
Gomti 206.05   30 0 21.51 24.90 (-) (-) Ongoing Oct-2021 

11 UP 

Faecal Sludge 

management for 

Pollution abatement 

at Chunar, Uttar 

Pradesh 

Chunar Main Ganga 2.7   0.01 0 4.37 4.96 

Septage 

management 

Project 

Ongoing Aug-2020 

12 UP 

Sewerage & Non 

sewerage Schemes 

for pollution 

abatement of river 

ganga at District 'B' 

& 'E' of Allahabad 

Allahabad Main Ganga 199.26   85 10.88 

213.46 253.62 (-) (-) 

Completed Completed 

13 UP 

Sewerage & Non 

sewerage Schemes 

for pollution 

abatement of river 

ganga at District 'A' 

of Allahabad 

Allahabad Main Ganga 106.08   20 9.24 Completed Completed 

14 UP 
Sewerage work in 

Sewerage District 'E' 
Allahabad Main Ganga 142   0 109.2 Completed Completed 
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S. 

no. 
State Project Name Town 

Main/ 

Tr 

Name of 

the 

River 

Sanction

ed Cost  

(Rs. In 

Cr.) 

Existin

g 

Capaci

ty in 

MLD 

STP 

Capacity 

New + 

Rehab 

(MLD) 

Sewer 

Netwo

rk 

(Km) 

Sewage 

Genera

tion in 

MLD 

2020 

Sewage 

Genera

tion in 

MLD 

2035 

Gap 

in 

MLD 

2020 

Gap 

in 

MLD 

2035 

Status 

Likely date 

of 

completion 

(As on 

June'20) 

15 UP 

Sewage Treatment 

Plant (STP) at Salori 

(14 MLD) 

Allahabad Main Ganga 42.4   14 0 Completed Completed 

16 UP 

Sewer network in 

District E of 

Allahabad - Part 2 

(Additional Work) 

under Component 

"A" 

Allahabad Main Ganga 52.78   0 42.66 Completed Completed 

17 UP 

Sewerage System in 

Sewerage District 'C' 

& Allahapur, 

Allahabad 

Allahabad Main Ganga 146.87   0 134.19 Completed Completed 

18 UP 

Sewerage works in 

Sewerage District 'A' 

of Allahabad 

Allahabad Main Ganga 288.94   0 241.63 Completed Completed 

19 UP 

Sewerage System 

with Sewer network 

in Sewerage District 

'B' of Allahabad 

Allahabad Main Ganga 265.86   0 214.88 Completed Completed 

20 UP 

Interception, 

Diversion & 

Treatment works for 

Naini (District G), 

Phaphamau (District 

F) & Jhusi area 

District in Allahabad 

(HAM) 

Allahabad Main Ganga 767.59   72 13.21 Ongoing Sep-2021 

21 UP 

Integrated project for 

development of 

STPs in Allahabad 

alongwith existing 

Assets 

Allahabad Main Ganga 904   80 - Ongoing Sep-2021 
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S. 

no. 
State Project Name Town 

Main/ 

Tr 

Name of 

the 

River 

Sanction

ed Cost  

(Rs. In 

Cr.) 

Existin

g 

Capaci

ty in 

MLD 

STP 

Capacity 

New + 

Rehab 

(MLD) 

Sewer 

Netwo

rk 

(Km) 

Sewage 

Genera

tion in 

MLD 

2020 

Sewage 

Genera

tion in 

MLD 

2035 

Gap 

in 

MLD 

2020 

Gap 

in 

MLD 

2035 

Status 

Likely date 

of 

completion 

(As on 

June'20) 

22 UP 
I&D works and STP, 

Gazipur (HAM) 
Gazipur Main Ganga 90.81   21 - 14.75 18.09 (-) (-) TF Oct-2022 

23 UP 
I&D works and STP, 

Mirzapur (HAM) 
Mirzapur Main Ganga 114.93 14 17 - 28.07 33.21 (-) 2.21 TF Oct-2022 
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S. 

no. 
State Project Name Town Main/Tr 

Name 

of the 

River 

Sanction 

ed Cost  

(Rs. In 

Cr.) 

STP 

Capacity 

New + 

Rehab 

(MLD) 

Sewer 

Network 

(Km) 

Sewage 

Genera 

tion in 

MLD 

2020 

Sewage 

Genera 

tion in 

MLD 

2035 

Gap in 

MLD 

2020 

Gap  

in  

MLD 

2035 

Status 

Likely date of 

completion 

(As on June'20) 

1 BH 
I&D and STP for 

Barh town 
Barh Main Ganga 58.26 11 - 7.55 9.28 (-) (-) Ongoing Oct-2020 

2 BH 

Sewer Network,  

SPS and STP, 

Begusarai 

Begusarai Main Ganga 230.06 17 114 13.94 19.66 (-) 2.66 Ongoing Dec-2021 

3 BH 

I&D and STP 

works for 

Bhagalpur  

(HAM) 

Bhagalpur Main Ganga 254.13 45 - 

Part of the area draining towards nalla 

-  45 MLD STP capacity available till 

year 2035.  

Rest of area not draiining to nala - 

Sepatge collection and Treatment 

proposed. 

TE Sep-2022 

4 BH 

Sewer Networks,  

SPS and STP at 

Buxar 

Buxar Main Ganga 74.95 16 95.21 12.75 16.07 (-) 0.07 TF Sep-2022 

5 BH 
I&D and STP at 

Chappra 
Chappra Main Ganga 236.15 32 18.95 24.31 28.87 (-) (-) Ongoing Dec-2021 

6 BH 
I&D and STP at 

Fatuha 
Fatuha Main Ganga 35.49 7 0 5.06 7.35 (-) 0.35 TE Aug-2021 

7 BH 

Sewer Networks,  

SPS and STP, 

Hajipur 

Hajipur Main Ganga 305.19 22 189.3 19.0 24.1 (-) 2.13 TE Jul-2022 

8 BH 

Interception and 

Diversion (I&D) 

with STP at 

Maner, Bihar 

Maner Main Ganga 41.36 6.5 3 5.4 6.6 (-) 0.06 Ongoing Jul-2021 

9 BH 
Mokama I&D and 

STP works 
Mokama Main Ganga 60.91 8 - 7.18 8.12 (-) 0.12 Ongoing Apr-2021 
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S. 

no. 
State Project Name Town Main/Tr 

Name 

of the 

River 

Sanction 

ed Cost  

(Rs. In 

Cr.) 

STP 

Capacity 

New + 

Rehab 

(MLD) 

Sewer 

Network 

(Km) 

Sewage 

Genera 

tion in 

MLD 

2020 

Sewage 

Genera 

tion in 

MLD 

2035 

Gap in 

MLD 

2020 

Gap  

in  

MLD 

2035 

Status 

Likely date of 

completion 

(As on June'20) 

10 BH 

Sewer Networks,  

SPS and STP, 

Munger 

Munger Main Ganga 294.02 30 174.75 25.52 29.66 (-) (-) TE Aug-2022 

11 BH 

Sewage Treatment 

Plant - Beur for 

Patna, Bihar  

Patna Main Ganga 68.16 43 0 

230.84 286.15 (-) (-) 

Completed Completed 

12 BH 

Sewerage system 

with Sewer 

network, Patna 

Beur 

Patna Main Ganga 225.77 0 179.74 Ongoing Apr-2021 

13 BH 

Sewage Treatment 

Plant - 

Karmalichak for 

Patna, Bihar 

Patna Main Ganga 77.04 37 0 Completed Completed 

14 BH 

Saidpur STP and 

adjoining Network 

for Patna, Bihar 

Patna Main Ganga 184.93 60 55.1 Ongoing Jun-2020 

15 BH 

Saidpur Sewer 

Network, Patna, 

Bihar 

Patna Main Ganga 268.63 0 172.5 Ongoing Jul-2021 

16 BH 

Sewerage scheme 

at Pahari Zone V, 

Patna, Bihar 

Patna Main Ganga 356.37 0 115.93 Ongoing Dec-2021 

17 BH 

Sewerage scheme 

at Pahari (Zone 

IVA (S)), Patna 

Patna Main Ganga 184.86 0 87.69 Ongoing May-2021 

18 BH 

Sewerage 

Treatment Plant at 

Pahari - Patna  

Patna Main Ganga 191.62 60 - Ongoing Apr-21 

19 BH 

Sewerage system 

with Sewer 

network ,Patna 

Karmalichak 

Patna Main Ganga 277.42 0 96.54 Ongoing May-2021 
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S. 

no. 
State Project Name Town Main/Tr 

Name 

of the 

River 

Sanction 

ed Cost  

(Rs. In 

Cr.) 

STP 

Capacity 

New + 

Rehab 

(MLD) 

Sewer 

Network 

(Km) 

Sewage 

Genera 

tion in 

MLD 

2020 

Sewage 

Genera 

tion in 

MLD 

2035 

Gap in 

MLD 

2020 

Gap  

in  

MLD 

2035 

Status 

Likely date of 

completion 

(As on June'20) 

20 BH 

Sewerage System 

and STP for Digha 

zone, Patna 

(HAM) 

Patna Main Ganga 824 100 288 Ongoing Jun-2022 

21 BH 

Sewerage System 

and STP for 

Kankarbag zone, 

Patna  (HAM) 

Patna Main Ganga 578.89 50 150 Ongoing Jun-2022 

22 BH 
I&D works with 

STP at Sonepur 
Sonepur Main Ganga 30.93 3.5 - 2.80 3.50 (-) 0.00 Ongoing Sep-2021 

23 BH 
Sultanganj I&D 

and STP works 
Sultanganj Main Ganga 60.22 10 - 7.28 9.78 (-) (-) Ongoing Dec-2020 

24 BH 
I&D and STP at 

Bakhtiyarpur 
Bakhtiyarpur Main Ganga 35.88 10 0 6.78 9.93 (-) (-) Ongoing Sep-2021 

25 BH 

I&D and STP 

works for 

Naugachia 

Naugachia Tributary Kharkari 60.79 9 - 6.37 8.30 (-) (-) Ongoing Jun-2021 

26 BH 
I&D and STP at 

Khagaria 
Khagaria Tributary 

Burhi 

Gandak 
21 4.5 0 3.50 4.50 (-) 0.00 UT Sep-2021 

27 BH 
Danapur I & D 

and STP project 
Danapur Main Ganga 103.27 25 6.9 15.50 25.00 (-) 0.0 TE Aug-2021 

28 BH 

I&D and STP 

works in 

Phulwarishariff 

Phulwarishariff Main Ganga 46.25 13 6.4 7.00 13.00 (-) 0.00 TE Aug-2021 

29 BH 

Interception and 

Diversion and STP 

works in Barahiya 

Barahiya Main Ganga 27 6 0 4.90 5.90 (-) (-) UT Dec-2021 

30 BH 

Interception and 

Diversion and STP 

works in 

Kahelgaon 

Kahelgaon Main Ganga 25.77 6 0 4.20 6.60 (-) 0.60 UT Dec-2021 
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S. 

no. 
State Project Name Town Main/Tr 

Name of 

the River 

Sanctioned 

Cost  

(Rs. In 

Cr.) 

STP 

Capacity 

Total 

(MLD) 

Sewage 

Generation 

in MLD 

2020 

Sewage 

Generation 

in MLD 

2035 

Gap 

in 

MLD 

2020 

Gap 

in 

MLD 

2035 

Status 

Likely date of 

completion 

(As on June'20) 

1 JH 

Sewerage Scheme 

& STP works at 

Rajmahal 

Rajmahal Main Ganga 56.76 3.5 2.93 3.75 (-) 0.25 Ongoing Oct-2020 

2 JH 

Sewerage Scheme 

& STP works at 

Sahibganj 

Sahibganj Main Ganga 99.36 12 10.54 12.23 (-) 0.23 Completed Completed 
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S. 

no

. 

State Project Name Town Main/Tr 

Name of 

the 

River 

Sanctio

ned 

Cost  

(Rs. In 

Cr.) 

STP 

Capacity 

New + 

Rehab 

(MLD) 

Existin

g 

Capaci

ty in 

MLD 

Sewer 

Netwo

rk 

(Km) 

Sewage 

Genera 

tion in 

MLD 

2020 

Sewage 

Genera 

tion in 

MLD 

2035 

Gap 

in 

MLD 

2020 

Gap 

in 

MLD 

2035 

Status 

Likely date 

of 

completion 

(As on 

June'20) 

1 WB 

Sewerage Scheme 

& STP works at 

Gayeshpur 

Gayeshpur Main Ganga 168.67 8.23   61 7.17 8.51 (-) 0.28 Completed Completed 

2 WB 

Sewerage Scheme 

& STP works at 

Kalyani 

Kalyani Main Ganga 57.87 21   46.33 12.76 15.99 (-) (-) Completed Completed 

3 WB 

Sewerage Scheme 

& STP works at 

Bhatpara 

Bhatpara Main Ganga 228.52 31 30 125 45.76 52.54 (-) (-) Completed Completed 

4 WB 

Interception & 

Diversion with 

STP at Bally 

(HAM) 

Bally Main Ganga 164.93 40 22   35.31 41.14 (-) (-) Ongoing Jun-2022 

5 WB 

Interception, 

Diversion & 

treatment works at 

Baranagar & 

Kamarahati 

(HAM) 

Baranagar Main Ganga 172.1 60 45 9 67.49 72.85 (-) (-) Ongoing Jun-2022 

6 WB 

Sewerage System 

with sewer 

network at 

Barrackpore 

Barrackpo

re 
Main Ganga 272.32 24   247.14 18.05 20.14 (-) (-) Ongoing Oct-2020 

7 WB 

Interception, 

Diversion & 

treatment works at 

Behrampore 

Behrampo

re 
Main Ganga 51.21 3.5 3.7 5.25     

Part of town 

drains towards 

River, STP 

capacity 

available for 

2035 for part of 

the town. 

Ongoing Sep-2021 
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S. 

no

. 

State Project Name Town Main/Tr 

Name of 

the 

River 

Sanctio

ned 

Cost  

(Rs. In 

Cr.) 

STP 

Capacity 

New + 

Rehab 

(MLD) 

Existin

g 

Capaci

ty in 

MLD 

Sewer 

Netwo

rk 

(Km) 

Sewage 

Genera 

tion in 

MLD 

2020 

Sewage 

Genera 

tion in 

MLD 

2035 

Gap 

in 

MLD 

2020 

Gap 

in 

MLD 

2035 

Status 

Likely date 

of 

completion 

(As on 

June'20) 

8 WB 

Sewerage System 

& STP works at 

Budge-Budge 

Budge-

Budge 
Main Ganga 145.98 9.3   131.59 9.02 10.23 (-) 0.93 Ongoing Oct-2020 

9 WB 

 Sewerage System 

& STP works at 

Halishahr 

Halishahr Main Ganga 274.76 16   226.99 14.54 15.42 (-) (-) Ongoing Oct-2020 

10 WB 

Interception, 

Diversion & 

treatment works at 

Howrah (HAM) 

Howrah Main Ganga 185.22 65     

Sewered area -  65 MLD STP 

capacity available till year 2030.  

Unsewered area - Sepatge collection 

and Treatment proposed. 

Ongoing Jun-2022 

11 WB 

Interception & 

Diversion with 

STP at Hughly-

Chinsurah 

(HAM) 

Hughly-

Chinsurah 
Main Ganga 160 29.3   20 21.06 23.03 (-) (-) TF Oct-2022 

12 WB 
I&D works with 

STP at Jangipur 
Jangipur Main Ganga 68.47 13   11.38 10.86 13.09 (-) 0.09 Ongoing Sep-2021 

13 WB 

I&D and STP 

works at 

Kanchrapara, 

West Bengal 

Kanchrapa

ra 
Main Ganga 48.77 18   2.5 14.03 15.75 (-) (-) Ongoing Sep-2021 

14 WB 

Interception, 

Diversion  & 

treatment 

Works  at Tolly's 

Nullah (Adi 

Ganga) (HAM) 

Kolkata Main Ganga 307.12 26.1 179 114 555 614 

Ex. Treatment 

capacity 179 

MLD, Proposed 

Capacity - 26 

MLD = 205 

MLD and about 

410 MLD is 

draining 

towards ex. 

Eastern 

Kolkatta 

Wetland.   

UT Oct-2022 

15 WB 

Integration of 

STPs with 

rehabilitation and 

O&M of existing 

Assets, Garden 

Reach 

Kolkata Main Ganga 165.16 102   -     TF Nov-2022 
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S. 

no

. 

State Project Name Town Main/Tr 

Name of 

the 

River 

Sanctio

ned 

Cost  

(Rs. In 

Cr.) 

STP 

Capacity 

New + 

Rehab 

(MLD) 

Existin

g 

Capaci

ty in 

MLD 

Sewer 

Netwo

rk 

(Km) 

Sewage 

Genera 

tion in 

MLD 

2020 

Sewage 

Genera 

tion in 

MLD 

2035 

Gap 

in 

MLD 

2020 

Gap 

in 

MLD 

2035 

Status 

Likely date 

of 

completion 

(As on 

June'20) 

16 WB 

Interception & 

Diversion with 

STP at 

Maheshtala 

(HAM) 

Maheshtal

a 
Main Ganga 198.43 28.1 47.5   31.58 39.60 (-) (-) UT Sep-2022 

17 WB 

Interception, 

Diversion & 

treatment works at 

Nabadwip 

Nabadwip Main Ganga 61.23 20   4 14.68 16.55 (-) (-) Ongoing Jun-2021 

18 WB 

I&D and STP 

works at 

Burdwan, West 

Bengal Burdwan 

Tributary Banka 234.31 50   19 37.73 43.89 (-) (-) TF Oct-2022 

19 WB 

Interception and 

Diversion (I&D) 

works with STP, 

for drains falling 

in River 

Damodar, at 

Durgapur, West 

Bengal 

Durgapur Tributary Damodar 287.53 80   11.39 69.27 78.27 (-) (-) TF Dec-2022 

20 WB 

Detailed Project 

Report for I&D 

sewerage system 

& STP for 

Asansol 

& Kulti towns, 

West Bengal 

Asansol Tributary Damodar 384.96 95   28.475 68.77 82.45 (-) (-) TF Dec-2022 
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S. 

no

. 

State Project Name Town Main/Tr 

Name of 

the 

River 

Sanctio

ned 

Cost  

(Rs. In 

Cr.) 

STP 

Capacity 

New + 

Rehab 

(MLD) 

Existin

g 

Capaci

ty in 

MLD 

Sewer 

Netwo

rk 

(Km) 

Sewage 

Genera 

tion in 

MLD 

2020 

Sewage 

Genera 

tion in 

MLD 

2035 

Gap 

in 

MLD 

2020 

Gap 

in 

MLD 

2035 

Status 

Likely date 

of 

completion 

(As on 

June'20) 

21 WB 

Rejuvenation of 

Existing STPs 

along with lifting 

station & 

pumping station 

including 

sewerage 

sewerage network 

at North 24 

Parganas Dist., 

West Bengal 

North -24 

Parganas 
Main Ganga 65.54 46.24             Ongoing Jun-2021 

22 WB 

Rejuvenation of 

exiting STPs 

along with lifting 

station & 

pumping station 

including 

sewerage network 

at Hoghly Dist., 

West Bengal 

Hoghly Main Ganga 86.61 78.9             TE Sep-2021 

 

 

 








































































































































